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Mr. Speaker: I do not allow this

question.
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Mr, Speaker: Shri Trivedi might
begin now.
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Shri 8well (Assam—Autonomous

Districts): Why should we be exclud-
ed from asking questions? There is
a Group I represent in this House.

Shri Shinkre (Marmagoa): You said
that you would allow every Group.

Mr, Speaker: I cannot allow all.

Shri Swell: Is it because we do not
shout? Is that so? Why have we not
been allowed to ask questions? I
would like to be satisfieq on that. I
would like to know why our Group
has been concluded from the opportu-

nity of asking questions. Why?
Mr. Speaker: Because I cannot
sllow all.

o aTt TR W "I A
afed
Shri Swell: Because we do not shout,.

tecause we do not make noise, there-
fire our case goes by default?

Mr. Speaker: Shri Trivedi.
Shri Swell: This is not fair.

13.30 hrs.

MOTION OF NO-CONFIDENCE IN’
THE COUNCIL OF MINISTERS

Shri U. M, Trivedi (Mandsaur): Mr.
Speaker, Sir, it is with a great deal
of hesitation that I rise to move the
following motion:

“That this House expresses its
want of confidence in the Council
of Ministers”.

it aare fag (F7197) 0 weawm
AR, AT AT FT A & | HTAAT
Jqn, aEa, Fr wor 7= ) 1w
IET F AW R FAF 3 {5 ag "y
¥ qrar § 1 98 Fhe 70T 7= F oA
o g&T AT wAAT A, 77 wwi I
fga & 7 (smaem)
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Mr. Speaker: Trivedi might con-
tinue his speech,
st gaare faz ;. weEe wded,

o1 fa3dt ¥ g7 ox I A9 sy
¥, WY qF IT F AU FT AT
QfFT 1 7z FFN & TAT T R
& o A o e owm W §

Shri U. M. Trivedi: Before I speak
25 a representative of the Jana Sangh,
€ have taken permission from my
party that I will speak in English.

oft ardy (feme) : mewe wgea,

N AT R 7 oF ager o
AT AT § | ATy F o g
&7 1 /YF( 1 qifgw |
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ot fovr arerqw ¢ gt wwE &Y
wifgg 1

ot arnht : ag Wl F g
m g

Shri N. Sreekantan Nair (Quilon):
What is all this? These Hindi fanatics
are creating all this trouble.

Shri U. M. Trivedi: The events of
the past few months in the Houses of
Legislature and the country indicate
disregard of authority by pedple, and
if it is allowed to go unchecked, the
destruction of democracy in India is &
certainty. I will put the question:
has the Government imagined what
will follow if democracy goes. Is dic-
tatorship an answer to this?

Y 7% (@rona) & s amrdr
N qarr argar § fe s fadd a
HIEET AT § oK ag Gy e
T A A TS & 1 3 fow ag
gofaw & W T @ § 1o aEE
W W q@ A N9 F e @Y FET

wifge |

aw "gew - "E A faadt By
OYAT I FIT T |

Shri U. M. Trivedi: Will it be better
than commotion in the Lok Sabha,
here, there and everywhere? People
loosely talk of welcoming a dictator-
ship.

Shri R. §. Pandey (Guna): I want

to know whether he has got permis-
sion from you to read his speech.

Mr. Speaker: Let him proceed.

Shri R. S. Pandey: The rule is that
it an hon. Member wants to read out
a speech, he has to seek the permission:
of the Chair,

Shri U. M. Trivedi:
reading.

I am not

Shri R. S. Pandey: I want to know"
whether you have given him permis--
sion.
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Shri U. M. Trivedi: T am not read-
ing out. Come and see here if you
‘want to.

st TR A QIR A

aee fe7f & aF

Shri U. M. Trivedi: The talisman
of huving a dictatorship replacing de-
mocracy is a fib. We had a picture of
this dictatorship in Hitlerite Germany,
and that fib has long becn buried for
those who have seen what a totali-
tarian regime means. In all totali-
tarian regimes it is the dictator who
becomes ominipotent and practises
tyranny upon the people, either by
glorifying religion, or glorifying a
race, or glorifying a particular class.

13.35 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

But the moment there is dictatorship,
commonsense is buried deep, the use
of commonsense in every dictatorship
is denied. Therefore, a dictator is no
panancea for the evils that have beset
our country.

Let us, therefore, examine the rea-
sons behind this, and in what manner
we can rub out the disease which has
grown up. Let us take the student
agitation. Does the fault lie only with
the students? In yesterday’s statement
which was made by Mr. Chagla, he
has said, and I like his words, and 1
Tepeat them:

“The malaise with which the
students appear to have been
affected is one not confined to
them alone, but has affected vari-
ous sections of 'the society of
which the students are a part.
One of the common beliefs which
has gained ground is that for
getting any demand conceded you
have to carry on an agitation, and
if the agitation is backed by force
there is a greater possibility of
the demand being conceded.”

Shri Tyagi (Dehra Dun): I think
that is true. You should co-operate
with us.
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Shri U. M. Trivedi: That is what I
am going to do. I am quoting, and I
appreciate it,

‘Who has brought about this belief,
who is responsible for this belief? I
have written at least 200 letters to the
Railway Minister on various subjects,
for not one have I reveived a satisfac-
to:y rep'y. Not once have the burcau-
crats moved an inch from the posi-

tion that they have taken. Injustice
upon injustice has been done,
patent injustice has been

done, but the reply will be only this,
that what has been done is all right.

Our present Education Minister, hon.
Mr. Chagla, has been the Chiet Justice
of a great High Court. I do not think
he will believe in this any longer, but
he must have ‘believed as a Judge
Omnia pracsumuntur rite esse acta,
that all judicial and official acts are

dohe regularly and properly. I think
that must go.
Shri K, C, Sharma (Sardhana):

They are supposed to be.

Shri U, M, Trivedi: When this pre-
sumption can be rebutted, there is no
reason why this presumption should
stand in the way of doing Justice.
Whenever people approach the Gov-
ernment with their grievances, the
Ministers with whom they come in
contact with their grievances they find
that thee grievances are not listened
to, and not listened to sympathe-
tically, and are only listened to when
there are brickbats thrown, heads
broken. It is only then that Govern-
ment listens to these things. That is
why the belief has grown in the peo-
vle that unless and until you back
your agitation with force, the Govern-
'ment will not listen to you. Therefore,
1 say that the fault lies with the Gov-
etnment for having created this posi-
tion.

There is another reason which I
have see1. There is a growing paroch-
ial attitude and it is on the increase;
it is visible today on the horizon, all
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over India and this ig so particularly
after the Reorganisation Act of 1956.
During the Bombay bandh, it is said
that the non-Maharashtrians were set
upon by the Maharashtrians and the
police were just asked to look askance,
What was the result? Many members
of the legislature tendered their resig-
nation en masse; 17 of them included
two 'ministers tendered their resigna-
tion: we cannot tolerate this position;
we are resigning. Of course the Chief
Minister of the State, Mr, Naik, had
made his mark. He had satisfied the

parochials, Bombay is a cosmopolitan
town. Everybody can live happily.
Yet this attitude had been brought

Tt is a bane on our demorratic
form of Goverrnment. Who laid the
foundation for this? Are we respon-
sible for it? You have to search vour
own hearts. Many of my {riends who
were in this House when the hon, late
Gadgil made his speech, know what
he said; he said that the fate of Bom-
bay would be decided in the streets of
Bombay and not in this House. That
laid the foundation for the parochial
altitude. On that foundation concrete
was poured by the present .Govern-
ment, Very recently in the month of
Julv, there was scarcity of water in
Bombay and the Bombay Corporation
passed a resolution that those who
were non-Maharashtrians should go
away from Bombay, What right had
they 10 make a suggestion nf that
1ype?

about.

Shri R. S. Pandey: It is not like
that . . .

Shri U. M, Trivedi: You keep quiet,
Mr. Pandey; do not disturb. This
parochial attitude is growing in our
country, Let us look at the riots

about the borders of Karnatak-Maha-

rashtra, I have seen pictures publish-
ed in the Times of India, Illustrated
Weekly that their police is watching
on while the riots are going on.
People are throwing stones at rallway
carriages, digging up the railway lines
ang the police is watching and protect-
ing them.

1821 (Ai) LSD—S8.
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Dr. M. S. Aney (Nagpur): The dig-
gers?

Shri U. M. Trivedi: Yes, the diggers.
Why? Because Karnatak wants %o
show, wants to make a show of force
behind this agitation, And the Nija-
lingappa Government plays the role
of the parochial, The agitation .thus
gets force. Who ig growing parochia-
lism in our country and who is feed-
ing this? You shoulq analyse this.
I know that the riots are no good. I
cannot for a moment support the
student unr2st and all the other
things. Somebody is behing them. It
is this parochial attitude that is be-
hind them and it has brought about
trouble. Yesterday. I had an opportu-
nity of meeting one of the very high
officials of the railways; he narrated
{0 me the very painful story that in
Vijayawada. Vitag and Dronachalam

and other places. trains have been
burnt, lines have been up-
rooted, official saloons had
been destroyed, railway car-
riages smashed. In Vijayawada,

the whole station has been smashed.
The nolice of Mr, Brahhmananda Reddy
just watched on and looked.

Shri Muthyal Rag (Mahbubnagar):
It is absolutely wrong; it is a lie.

Shri U. M. Trivedi: It is not a lie.
If you want. I will have that officer
examined in your presence; I have
seen telegrams that have come. . ...
(Interruptions.) It is the parochial
attitude that is coming out. The cat
is out of the hag. It is not ' one
man’s attitude; it is a gencral attitude,
The result: crores of rupces worth
government properiy—whether it 1s
the Central Government or the State
Government property it is the pro-
perty of the nation—has been destroy-
ed. On whom should I lay the blame
for this? I can squarely lay the blame
on the shoulders of our present Gov-
ernment. I will not hesitate to lay it
there. Utter disregard of authority
by men and institutions is, in wmy
opinion, leading to the destrucfion of
democracy. If we do not cry a halt to
this, the.thing which we have built
up for so many years, for which we
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have been aspiring, for which our
Constitution was made will go to dogs.
It is high time that the Government
made up its mind not to further in-
crease the parochial attitude, not to
feed it. Government has refused to
listen to reason and has become fond
of agitation, violent ‘agitation, bloody
agitation—I will call it—abominably
cruel agitation. People have been
burnt in some places alive. On what
grounds? Why do these things happen
Who are responsible for destroying
the very foundations of democracy
which they were charged to preserve?
If it is these people who set up the
people to destroy democracy, then,
Sir, I would request them most polite-
ly but as forcefully as I can to get
out,

May I ask you to cast a glance at
the humiliating food position that is
obtaining in our country? How has
the food shortage been brought about?
What are the things behind it? In
1955, we had a deficit of only six
lakh tons. In 1966, our deficit is one
crore tovs; and, according to some ex-
perts, even two crore tons. How is
this deficit ground? I went to Taiwan
very recently.

Shri
puzha):

Vasudevan Nair
What?

(Ambala-

Shri U. M. Trivedi: Taiwan, For-
mosa, not your friend-country.

Shrimati Renu Chakravartty (Bar-
rackpore): They also do not agree
with our boundaries.

shri U. M. Trivedi: I found that in
1945 their population was only 45
lakhs but they were not self-suffici-
ent in foodgrains. Today, with @
population ‘of 1,53,00,000, they are not
only self-sufficient in foodgrains but
they are exporting 125,000 tons of rice
to other countries.

An, hon. Member: Is their popula-
.tion growing?
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Shri U. M. Trivedi: It has grown
to 1,53,00,000 from 45 lakhs.

Shri Joachim Alva (Kanara): What
about the massive aid in money and

armaments Taiwan got from the
USA? .

Shri U. M., Trivedi: If he will wait
a little, he will get the reply. (Inter-
ruption). The whole question is this.
Thai country has not only grown self-
sufficient but it is exporting to other
countries. It is now the biggest pro-
ducey of sugar in the world; it is the

_ biggest producer of banana now and

it exports to huge quantities of
bananas to other countries. How?
Not because of the American aid as
my learned friend over there says.
American aid has been stopped from
1961, But because they have put
in their energy, because, as Chiang-
Kai-shek put it, “I had so many cor-
rupt officers and now I am devoid of
ail of them” It is that which has
made that country stand on its- own
legs. .

Unfortunately, at the helm of af-
fairs of food, we have not got a man
with imagination. Dherc was one
man, and that was the late-lamented
Rafi Ahmad Kidwai. One fine morn-
ing the Food Minister comes {o the
House and says that all controls go
and the prices come down. Look at
the record. The records will speak.

An hon. Member: Today, the same
thing can happen.

Shri U. M. Trivedi: You are telling
the truth. In my own place I have
found one thing. As g lawyer I had
occasion to visit a site at one place.
I had to walk over a heap of jowar
spread over 80 ft. in length, 14 ft. in
width and to a depth of at least pine
inches. I had to walk over it. I
asked, why not sell it. And the reply
was, “How can I sell it if this Gov-
ernment wants to trade in it? Why
should I sell it? Why should I not
get the benefit and why should this
Government get it?” People are
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starving on the one hand, and on the
other hand, this thing is getting rot-
ten. Lakhs and lakhs of maunds of
wheat and jowar are rotting, because
of the silly, foolish and idiotic policy
of not allowing the ordinary farmer
to go into the market and sell his
commodities. (Interruption). There
is nobody who can boldly come for-
ward to remedy this affair. Here
also parochialism has played its part.
Kcrala is heing starved. Rice is
available in Madras and Mysore, but
Kerala is not supplied, and so, next
door, Kerala starves. Gujarat and
Rajasthan starve ' because Madhya
Pradesh will not give wheat and
Maharashtra will ‘not give rice. West
Benga] is starved very much because
Rajasthan Government though the

people there hadq a lot of gram stored,

would not supply any gram, although
gram was rotting like anything. 50
lakh tons of gram had rottéd in
Rajasthan and it was not sent to
Bengal where the people wanted
grains.

Why go very far? Wheat and rice
are not being supplieq to Delhi by
Punjab, MHow far will this parochial-
ism go? We have to apply our minds
to the discase that has beset our
country. Who is responsible for this?
Is it this side or that side or that
gentleman? No. I point my finger to
the Treasury Benches and say that
they are responsible, and it they can-
not remedy these things they myst
get out. '

This bungling in regard to the food
situation has brought about starvation
deaths. Only this morning I was
reading in the Hindustan Times that
there have been three deaths in Rewa
district through starvation. Have we
come to that pass? Who is respon-
sible for such a position?

Now, let me take up another sub-
ject, and that is, corruption in our
country.

Shri C. K. Bhattacharyya (Rai-
ganj): Do not forget it. .
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Shri U. M, Trivedi: As soon as you
come, I get reminded of it! That is
the whole thing. We have failed
miserably in rooting out corruption
from our country. I say we have
failed even to check its growth. I
say that the evil has so grown that
an honest man is today ridiculed as
a simpleton, just as the flesh-eater
ridicules a vegetarian for not eating
a dead animal's flesh. This corrup-
tion has now entered every depart-
ment of the Governmen!. The police
started the riots in Gwalior by slap-
ping innocent boys who went to
report . an accident. Why did
they slap the boys? There is a rule,
unwritten rule, with the police that
no registration of any cognizable
offence shall be made until and un-
less dasturi is paid which may be
Re. 1 in one case and Rs. 2 in ariother
case. (Interruption).-

An hon. Member: Rs, 10.
Shri,U. M. Trivedi: I do not know.

The boys were slapped; they were
slapped and a professor who came to

help he was also s'apped and the
whole trouble started. It is this
‘police which started this  {rouble.

They were slapped because they could

not pay the dasturi.

Sir, 1 do not know if all of you
have heard about a search being
made i~ a village near my native
place, a place known as Chhoti Sadri
where a very rich merchant lived.

' It is reported that he had 90,000 tolas

of gold. The Central Excise officers
went from- here, searched hcre, there
and everywhere and finally took out
as much as 39,000 tolas of gold. After
having recovered 39,000 tolas of gold
and 110 bars of silver, what happen-
ed? That. big, rich man—merchant—
got frightened. He sent for some good
Congressman. He settleq the dispute,
the dispute between the officers and
the rich man. They closed their eves;
and they allowed the rest of the gold
to be taken out. Who took out the
gold? The merchant’s son took out

‘the gold and gave it to some other

friend to be hidden till such time as
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the officers went away from that
town. The officers were satisfied and
went away. Then this rich man’s son
went to get back his gold, and he
was shown the thumb. A big trouble
arose. Again, the Congress came to
the rescue. The man who had got all
the gold ran up to one poor Member
of Parliamen{ who in turn took the
man concerned. ...

Shri C. K. Bhattacharyya: Could it
“be yourself?

Shri U. M. Trivedi:....to the Chief
Minister. These are things left to the
hon. Member; let him not worry.
Now, the thing went to the Chief
Minister of Rajasthan. The Chief
Minister of Rajasthan said, “Why not
weigh our Shastriji”—our late-lamen-
ted Prime Minister—“and give it to
«efince”? And the reply was, “Yes,
£ we will do it.” Then the whole
biaten came over to, the Prime ‘Minis-
ter here. And then it was found out
Loie how much the Prime Minister
would weigh and only that much gold,
out of the stolen gold, was cut out
so  that he may be weighed. Un-
fortunately on that very day, 1 was
sitting in the Kerala Consultative Com-
mitice. When 1 read the news that
such and such a man has offered to
weigh the Prime Minister in gold, I
realised that this raudt be stolen gold
becaise this man had no gold. T wrote
to Mr. Hathi that action must be taken
forthwith and I informeg Shastriji-also
{hat he must not pollute his person by
getting himself weighed by this stolen
property. Shastriji was in Hyderabad
and just 8 days before his death, he
told me that he had agreed not to get
himself weighed. After that a report
was made to the police by the man who
"had surreptitiously taken out this
gold that his property has been stolen
and there was golmal going on. The
cases are, of course under investiga-
tion, but no investigation has been
carried out to find out who those offi-
cers were who allowed this gold to
go out. There is so much of corrup-
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tion. We make much of the fact that
in Bombay Rs. 9 lakhs or 10 lakhs
worth of gold has been recovered.
But here it was crores worth
of gold, but nothing was done. We have
now become immune to these corrupt
things. When a man lives in a malaria-
infested area, he gets immunity
from the disease. Similarly, after hav-
ing lived with this corruption zo
long, we have got immunity.

14 hrs.

We have the shameful spectacle to-

day that 21 persons have been ap-
pointed as Ministers in the small
State of Punjab . Out of them,

three are those who have been casti-

- gated and indicted by the Das Com-

mission.
Shri ‘Ranga (Chittoor): Shame.

Shri U. M. Trivedi:
proof is required? I can give not
one. not ten, but hundreds of cases
where the, corruption is to the extent
of not 1 crore or i0 crores, but 100
crores. Still we are not able to check
it. Certainly we cannot solve this
corruption problem by taking out
the rosary from the pocket and coun-
ting the beads. Corruption will have
to he rooted out by st*ong measures.
Corruption comes on account of fear.
That is what  Roseve!t <aid-—there
should he frecdom from fear and
freedom  from  want So. this
Government whith cannot guaran-
tee or secure frecedom from corrup-
tion—in other words. freedom from
fear as also freedom from want does’
not deserve to remain any longer in
the saddle in which it is and they
should think of .some way of going
away.

So far as what has happened in
Punjab is concerned. I will read out
to you one sentence from today’s issue
of Times of India. I like the sentence
and T take the liberty of repeating it:

What more

“Having allowed so many cam-
els qf impropriety tr_x the past, the



511 .No-confidence
party cannot afford to strain in a
pre-election year. Is this 21-man
ministry of Punjab anything short
of political jobbery?”

If you can swallow this political job-
bery, am I not justified in castigating
you and asking you to get out? I am
sorry, Sir; I was referring to the Gov-
ernment not you.

* When we framed our Constitution,
some fundamental rights were created.
But apart from that, we had some
Directive Principles. I will just
enumerate two of them. One is sepa-
ration of the judiciary from the exe-
cutive. Try however much you can,
the Rajasthan Government will never
agree to this separation.

Shrimati Renu Chakravartty:
Bengal also.

West

shri U. M. Trivedi: Thank you for
the information. I have been living
" in Rajasthan and I find the people’s
fate always hangs in the balance and
any amount of nepotism prevails. In-
justice is being heaped upon the pub-
lic and no reklies is obtained by the
citizens of that State. Times without
number the Chief Justice has tried to
do it, but nothing has come out. In
Madhya Pradesh where it has been
separated, I find the provisions of sec-
tions 107 and 145 of the Cr. P. C. are
still vested in the executive.
was narrated to me this morning in
Delhi where a man went on from one
gourt to the:second court and then to
the third court. The highest court de-
cided his right to hold the shop which
was allotted to him and of which he
was in possession. But by giving Rs.
200 to the police officer, his luggage,
machinery and other goods were
thrown out and it was locked. The
maristrate sald:

“145 Ty s 2\ T T AT
e mray 1

Mow long can this contempt of court

by executive officers continue like this?
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The introduction of permits, cont-
rols, licences anq certain other inhi-
bitions on the practice of trade, pro-
fession and occupation through exe-
cutive fiats have proved dangerous.
It is a menace to the society, Sir, I
think I will be right in putting it that
a sacred promise made in the Consti-
tution to the whole country in the
Directive Principles has not be en car-
ried out and a deccit has been practis-
ed upon the public at large.  Those

who cheat have got no right to say
tnat they should remain in power:
Let me remind you of the other

solemn promise contained in the Direc-
tive Principles—cow protection, 1 do
not .want to appeal to anybody on
sertimental grounds. © Enough has
been saig and 1 do not want to reite-
rate the arguments that have been ad-
vanced. Those who are interested in
it will find enough material to read in
the Debates of the Constituent As-
sembly, Volume 7, pages 575 to 579.

-In his own unique way, .late Pandit

Thakur Das Bhargava had argued it.
My friend Tyagiji also had argued it.
Mr. Lari, a Mohammedan had argu-
ed it. Mr, Seadullah Khan had also
argued for it. Every one had agreed
that cow protection must be there and
slaughter of cattle must be stopped.
But today we find people are com-
ing over, they are fasting, they are
agitating and they are getting ar-
rested. Yesterday we had occasion to
see two hundred sadhus getting arrest-
ed beaten and taken away. Yet we
have not yet come to this conclusion
that cow protection must be upheld
and cattle slaughter must be banned.
Very recently I heard that there is
already a move on the part of this
Government to establish a big cattle
slaughter house in Agra near Hazarat-
pur. I do not know whether this is
going to happen. Whither are we Bo-
ing? On the one hand we have made
a solemn promise  a directive princi-
ple has been adonted by the whole
country in the Constitution, in this
sacrosanct Constitution over which
we areé creating such a great hullabaloo
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for being called** and, on the other,
we are not banning cattle slaughter..
If this Government does not obey the
Constitution, the directive principle
adopted in the Constitution, I think
it has no moral right at least to re-
main in office,

Before I conclude, Sir, I cannot re-
frain from looking into our foreign
policy and passing a few remarks
about it. Last week we Had that big
tamasha of the “summit”. And, it was
given the name of “non-alignment”.
Who are non-aligned? Are we, who
were afraid of goondas, who allowed
Tibet to be raped, non-aligned? Are
we, who shouted from the house-tops
when Suez was being captured,.non-
aligned? Are we, who kept quiet
.when Hungary was raped, non-alig-
ned? And, who is non-aligned? Is that
great ally of ours, Mr. Nasser, who
says that annihilation of Israel must
take place, non-aligned? Are we, a
great nation a nation of 45 crores,
which could establish itself in this
worlg as a great power, which can
dictate terms to anybody it likes go-
ing to stoop so low as to tell the op-
pressed Jews that we must join in
whatever action is taken against them?
Does it lie in our mouth to say so?
Who are we to say that we agree to
whatever policy he follows regarding
Palestine Sir, with what face did we
accept the position that UAR was non-
aligned? There is that PLO—Palestine
Liberation Organisation— of which
Shagayri is the head. He conferred
with Chou En-lai. I have got photos
here where he is talking with Shaga-
yri, piving sn undertaking that they
will agree 1o Isrrael’s liquidation and
that they will help him in the liquida-
tion of Palestine, What justification is
therefor a small nation to be dest-
roved like this? We cannot look as-
kance at such instances.

What is Mr. Tito? A great dictator.
7o doubt, in his own sphere he is a
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great man. He must be a great man
in his country. But what population
in this world does he represent? Our
rajahs and maharajahs have better
title to be represented than him. He
is called for the summit *conference
and put on the top. One day he quar-
rels with Stalin and the other day he
embraces Khrushev, What non-ali-
gnment is it? Have they said one
word about the aggression that is
going on against South Vietnam? No,
they have kept quiet. What type of
non-alignment is this? Why is it that
these two only were chosen out of the
whole world? For what specific pur-
pose were they called, except that
these two .agreed to call us great?
Many others would have called us
great,

Shri Joachim Alva: You are being
very unfair and unjust to two great
masters of historic revolutions. Egypt
suffered under British Jack boots on
Suez for the sake of India.

Shri U. M. Trivedi: We are masters

" of a greater revolution. We have dri-

ven out the greatest power on earth,
the British. We ar€ greater masters.
With this population we have driven
‘single
bullet against them.

Shri Joachim Alva: Egypt has suffe-
red for the sake of India,

Shri U. M. Trivedi: The Chinege at-
titude is known to all of us, with all
the potentialities of mischief against
us. The whole mischief is facing us
from the east-west and the north. Yet
we had a curious logic. What was
that curious logic. Very  recently
Ayub Khan made a statement against
us and yet we are kotowing to Pakis-
tan that we want to be friendly some-
how or the other. You cannot make
friends like this. It is the bane of
democracy thaz in democracy people
do not want to fight any wars. When
we won the war, when that little skir-
mish was over, when that little skir-
mish of 22 days was over, we came-

**The words referre'i o were
Chair—please see col, 457 for the

expunged earlier as ordered by the

expunction.
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home, we were very glad, we looked
at the score board and we were satis-
fled. But then came Tashkent and the
‘whole thing we haq done, where we
laid down the lives of so many lives,
went away from our hands, We had
to admit that that portion which was
taken from us is the property of Pakis-
tan, in a very unenviable manner,

Sir, I put a question in the last ses-
sion when the hon. Prime Minister
had returned from her tour of Egypt,
whether she came across any state-
ment or whether she approved of the
statement of one of the dignitaries of
India about liquidation of Israel. She
said that she had no knowledge about
it. She herself has been a.party to
the statement that has come out.
What diq Dr. Zakir Hussain say:

“On 4th June, 1965, Dr. Zakir
Hussian did say on the eve of his
departure from India to Jordan
that India would give its sympa-
thy and support to whatever the
Arab world decides about Israel.”

Such a shameful statement was
made. Then comes my friend, Sardar
Swaran Singh our External Affairs
Minister. On 3rd June 1966, Sardar
Swaran Singh is reported to have
told the British Prime Minister:

“While his country could accept

a collective guarantee of protec-

tion by the major nuclear powers

no unilaterai offer .of prétection
satisfy it.”

What is the meaning of this? What
does he mean?  This illogical and

ridiculous attitude was unnatural in °

the extreme., It was like a begger
dictating alms. This is the shape of
non-alignment. It appears that we
could have told that India wants
Russia, USA and China to guarantee
protection and unless all the three
signcd protection by Russia or America
would not be acceptable to us. China
must agree to it. I will say, there can-
not be a greater idiocy than this. Let
the House know once’ for all that such
foolish thing will not do and
the fools must go. The
tendency of our Government to
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avoid friends in order to please ene-
mies has made us very small in the
eyes of the world. We befriended
Communist China and discarded -the
friendship of Taiwan. We  discarded
the friendship of Israel and befriend=-
ed those who allowed our goods to be

seized in passage through Suez. Nei-

ther the Israelites nor the Chinese in
Taiwan understand us for in our atti-
tude there is neither monrality nor
realism. This Government has fed
the people on sglogans like an opium
addict depending upon the narcotic. It
is unfortunate .and doubly so that-
this Government has now developed
immunity against criticism just as
some inhabitants of malaria infested
area develop immunity from malaria.

Nearer home, the Government has
bungled in its policy on Nagaland and
Kashmir. We have raised battalions
after  battalions of Central Reserve
Police but have not succeeded in cur-
bing 3 lakhs of Nagas. Very recently
7 of our CRP men were killed. For-
merly also 7 were killed, We say that
the Naga hostiles havé killed them.
But if our CRP men kill any of those
Nagas, they say that the poor Nagas
have' been killed and the poor CRP
man is brought before the court and
punished to be hanged. What kind
of attitude is this? You cannot con-
trol 3 lakhs of Nagas? Give the
opportunity to any of us here. Within
ten days the situation will be con-
trolled and there will be no Naga
problem.

The same thing is happening In
Kashmir. We have pampered Kash-
mir too much. We have been follow-
ing a vacillating and indefinite policy,
talking one thing at one time and an-
other thing at another time, which
has led to mischicf. Let us take the
view that Kashmir is acceded to India
once and for all. We have become &
of Indians. We do not count
in terms of Hindus, Muslims, Chris-
tians and Parsees. Our biggest fool-
ish act has been to go en telling
the Muslims that they are minorities.
Where is the question of minority in
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this country? Whoever is an Indian
whatever his religion be, shall have
equal rights. Any Indian can rise to
any level through his efforts. We
should not think in terms of Hindus
or Muslims.

I would say that this Government
has been the enemy of Hindus. This
Government wants to please the Mus-
lims even at the cost of Hindus be-
cause the Muslims are in a minority.
It js the Congress Party which has
created the fear complex in the ‘minds
of the Muslims that they are a mino-
rity community and that they should
be protected so that they may not be
annihilated by the majority commu-
nity. In that way, the ruling party
has ensured that the minority votes
are secured by the Congress Party.
This attitude of the ruling party has
ecaused very great mischief in this
country.

Mr. Deputy-Speaker: The hon.
Member must conclude now. He has
taken too much of time.

Shri U. M. Trivedi: I will end my
denunciation of this Government by
summing up what I have gaid. It has
failed on the home front; it has failed
on the foreign front; it has failed on
the eéconomic front; on the food
front it has failed miserably. On the
national front, it has made the peo-
ple immoral, encouraged corruption,
destroyed religion, maimed Hindu
culture and brought down the pres-
tige of this country in the whole
world. Devaluation had done greater
harm to its prestige than anything
else,

I will end my speech by saying that
failing there, in not observing and
adhering to the freedom granted by
the rule of law, which in my opinicn
.means to be governed by laws which
are definite and comprehensible, which
are not modified, altered or amended,
with retrospective effect, and admin-
istered by honest judiciary is the
greatest blow that the Government
has given to the masses. It is
not deying the rule of law to which

¢
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we are entitled Then, this Govern-
ment has development a communistie
outlook that “the State knows what
is right” and is avoiding democratic
principles and leading the country
into the throes of Communism. I,
therefore, appeal to the House to -ise
as one man to save the country for
democracy and to throw out this
Government here and now.

Mr. Deputy-Speaker: Motion moved:

“That this House expresses its
want of confidence in the Coun-
cil of Ministers.”

Shri

* o
Shri Shinkre (Marmagoa): What is
the time allotted for this discussion?

Masani.

Mr. Deputy-Speaker: The Business
Advisory Committee allots the time.

=t T st (fase): ag
g wSi1a A § FF KET 9 Tga ar
& g ¢ &, afFT 39 & ey F o
T &
Mr. Deputy-Sp : The B

Advisory Committee is meeting today
when it will be decided.

Shri Shinkre: Is Shri Masani going
to speak as long as the time is not
decided?

Mr. Deputy-Speaker: He will take
25 minutes.

Shri M. R. Masani (Rajkot): Why
25 minutes? T may take half an
hour. In any case, our party has god
40 minutes,

Many members here are perhaps
heaving a sigh of relief that this is
the last time this particular Lok
Sabha will have to go through this
exercise, and I would not blame them
because the result is foregone. 1t is
not true, as a matter of fact, that we
can hope that this House has lost con-
fidence in the Council of Ministers.” I
wish it were so, it should be so; but
we know that the result is a foregone
conclusion. In any event, this is a
lame-duck Parliament, whose mandate
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is nearly exhausted, and whatever
value this discussion has is as an edu-
cative preamble to what is to follow.
Because the real vote of. no-confidence
is not going to be passed this Novem-
ber nor this December but it will be
passed by the people of India next Feb-
ruary, and T for one have no doubt
whatsoever that, when. that time
oomes, the Congress Party will be
soundly defeated at the polls. And it
will be a well-deserved defeat; of that
there can be no doubt.

Consider for
of our country

a moment the state
today. Consider the

state of the nation. On the constitu- .

tional front, the Constitution, which
many of us were proud to have joined
in framing, has been violated over
and over again and gmended on 18,
19 or 20 occasions. On many of those
occasions the amendment was brought
in for the simple purpose of trying to
undo a judgement of the Supreme
Court of India. In the process, the
Fundamental Rights have been eroded
and whittled away. For the last so
many years, the state of Emergency
has been made rormament, although
there is no question of any clear and
present danger to the security of this
country. The Defence of India Act
and the Rules have become a kind of
crutch on which those in office have to
rely, without which they cannot
oarry on the day-to-day administra-
tion of a country living in peace.

This state of affairs reminds us of
what happened under British Raj, and
{ shall quote the words of Jawaharlal
Nehru under the British to show very
close to that we have come today and
how we, on this side, feel that the posi-
tion is as intolerable as he had in the

days of the Rowlatt Act under the
British. Thig is what Jawaharla.
Nehru said:

“A Government that has to

rely on the Criminal Law Amend-
ment Act and similar laws,. that
suppress the press and literature,
that ban hundreds of o-ganisations,
t~t  keep people in prison
without trial, and that do so many
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other things that are happening in
India today, is a government that
has ceased to have even a shadow
of a justification for its existence.
I can mever adjust myself to
those conditions; I find them in-
tolerable.”

We in the opposition find ourselves
in the same position.

On the front of national unity,
far from progress being made, we
are steadily going backwards. The
country is being fragmented today
by cncouragement given mainly by

members of the ruling party, and
even those in government, to all
kinds of linguistic  controversies,

territoria] claims of one State again-
st another,” the imposition of zonal
barriers ‘dividing this country into
many sovereign independent States
and class warfare of various kinds.

Public morality is the biggest ca-
sualty of these last 19 years of Con-
gress rule. We have corruption,
jobbery and inefficiency, which have
become an established way of life.
This kind of corruption has an in-
exitricable link with the regime of
statism and, controls to which refe-
rence has been made. ‘You cannot
abolish corruption like this unless
you decontrol and wipe out the per-
mit-licence raj and restore economic
freedom to our people.

The latest example was given by
Shri Trivedi when he mentioned
how while this Government talks of
economy and saving of public funds
it creates in the Punjab a Cabinet
four times as big as the last one al-
though the territory of Punjab has
shrunk to one-third-in a House of 387,
24 members of Government— and in
Haryana with a Party of 41 MLAs,
18 have been inducted into the Cabi-
net! It would seem, the smaller the
State the bigger size of the Cabinef
must be! No wonder that a report
from Chandigarh says that those in
charge of affairs are wondering how
to find 42 rooms'of sufficient status
for these 42 gentlemen, 42 carg and
42 bungalows in a city which was
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not pepared for this kind of

! ) locust
invasion.

I want to challenge even the for-
mation of these two governments. I
want to say that the very formation
of these two' governments is an im-
propriety. There was no reason
whatsoever why these  self-created
governments, responsible neither to
a Legislature nor to public opinion,
should have been installed at this
stage. Governor’s rules should have
continued till February and then a
new Government shoulg  have
come after the elections. Here is an
example of how the power of pat-
ronage and bribery ig going to be
employed to try and doctor the ele-
ctions. ’

Finally, as Shri Trivedi has said,
even the Dag Commission’s recom-
dations have been ignored and four
.guilty men, unfit to hold office, have
now been given the Cabinet rank
again.

Shri Ranga: Condemned men.

* Shri M. R. Masani: On the one
hand there is corruption, jobbery
and patronage, on the other there is
abdication® of authority, of the res-
ponsibility to maintain law and order.
Criticism made in this House and
elsewhere, which is reasoned and
constructive whether by politicians
or by the press is ignored. How very
little of what we say has ever evok-
ed a response from these gentlemen,
but when somebody pulls chains,
loots godowns and attacks property
and person, that very demand is
conceded. Now the people have
come to realise that with the Congress
goveraments at the Centre and in
the States the only way to get some-
thing donc is to resort to violence
and force. This iy a tremendous
blow to public morality in any socie-

ty.

1 was in Bombay during the
Bundh which created a »Cahinet
crisjg in Maharashtra, I have seen

ang heard people who -wanted to ex-
ercise their lawful right to go to their
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job; or colleges, who asked for
police protection but who were re-

fused it. The police stood by while
goondas were not permitting men
and women to go about their nor-

Citizens of Bombay

were denied the protection of the
law because the Congress Gov-
ernment in Maharashtra, the
Home Minister, had said that

the police should keep out of it and

watch. . This created a  Cabinet
crisis in the Maharashtra .Govern-
ment. It ijs true that most of those

concerned climbed down, but I would
like to pay my tribute to one hones$
Congress Minister who had the guts
finally to resign. Shri Shantilal
Shah, a veteran Congress man and
trade unionist, stuck to his guns be-
cause he was ashamed of belonging to
this corrupt degenerate Congress Gov-
ernment,

Dr. M. S. Aney: Did he say so?

Shri M. R, Masani: He has resign-
ed; he ig out. He did not use these
very words but that was the mean-
ing of his resignation; the words are
mine.

Thig morning one of our most ex-
perienced, mature and responsible
commentators has written an article
entitled “The Crimest Situation in
19 Years”, a few sentences of which,
I think, I must put into the record
of this House. Shri Moolgaonkar, the
Editor-in-Chief of the Hindustan
Times writing under the intials
“S.M.”—I hope, I have not indenti-
fied him incorrectly. —

“We see today the results which
were always obvious to the mean-

* est intelligence of the criminal
abdication by Congress Govern-
ments at the Centre and in the

States of their responsibility for
maintaining law and order.

The situation we are facing in
the country today is the grimmest
in the 19 years since independence.

‘The future of the country is
dark for many reasons, all of them
directly atributable to 19 years of
Congress rule”.
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He Goes on:—

“And all because a government
which has lost all moral authority
to rule is not capable of taking °
simple precautions in  time be-
cause of incompetence abetted
by the fear of losing a few votes.”

Now we have come to this stage of
our wonderful ‘system ‘of planning
and statism that the location of a steel
plant has to be decided not by the
laws of the market, not by the needs
of the consumer, not by economic con-
siderations but by  hunger strikes,
burning of trains and uprooting of
tracks. ’

Shri Joachim Alva: He used the
same notorious phraseology against
Nehru and he does that with his dau-
ghter’s government.

Shri M. R, Masanil: Turning to the
international sphere, the Mover of the
motion has done a great job in deli-
nealing the clear language the con-
tempotible nature of our foreign policy.
He has referred to the failure on our
part to discriminate between friends
and enemies, the Mimalayan blunders
we have committed which have invit-
ed aggression ang lost us large
amounts of territories to the Chinese
Communists. We have in Vietnam the
failure of this Government to realise
that the boundaries of this country
lie on the River Mekong and if Com-
munist China cannot be contained
there, we shall be encircled by China
and its friends all the way from Kara-
chi down to Singapore.

Shri Vasudevan Nair: Go and fight
there.

Shri M. R. Masani: There is a fai-
lure to build any kind of a rcgional
collective  security system in Asia.
Smaller countries are getting together
to protect themsclves from the Com-
munist bandits. - In Seoul there was a
Confcrence where Japan, Malaysia
and even so-called non-aligned coun-
tries, went along with the others and
we were conspicuous by our abscnee.
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Instead of that we had this pathetic
summit the other day about which
Shri Trivedi was so critical.

Gupta (Calcutta
Not like the Manila

Shri  Indrajit
South .West):
Conference.

Shri Joachim Alva: Why do you

. not tel] your American friends not to

arm Pakistan? They gave massive
arms aid to Pakistan which has bro-
ught the "Chinese at our doorstep.

‘Shri M. R, Masani: I see, Sir, that
my Communist friends on-both sides
of the House cannot take it,

I was saying-that we had this pathe-
tic summit here. Shri Nath Pai, quite
rightly, asked the Prime Minister this |
morning, “Why did you not go beyond
pious platitudes?” The answer is
obvious, namely, because the three
governments that had met are all
weak, downgraded governments—
governments™ dependent on somebody
or other for economic and military
support. There is no strength in their
legs. If three weak people come to-
gether, they do not become any stron-
ger; they still remain as weak as they
were. This was a miserable flop of
three discredited governments trying
to bo'ster one another by helping each
other’s morale. The result has been a
complete failure.

The results of our foreign policy,
briefly, are that today we are utterly
isolated in the world. We have not
got one friend to whom we can turn
in time of need. The second result is
that we have lost internationa! stature.
Our Government’s name is mud in the
rest of the wor'd because of two

things—our self-righteous posture on
the on2 side and our economic
medicancy. going with a begging

bowl all over, on the other.

Finally, look at our economic con=-
dition todav. T raw in tho London
Economist of a fow wecks ago a para-
graph  summarising our economic
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plight. The London Economist
very sympathetic paper where
Government is concernerd.
“India today”, it wrote, “is a
land of disillusion. The ceuntry
has had it; self-confidence badly
shattered, first by the ignominy
of defeat at Chinese hands, and
subsequently by the persisting
cconomic crisis....The disillusion
is aggravated by the fact that
things at home have turned out
very differently from what tl.e
people had been led to hope.
Planning is bad odour because of
constant shortfalls. The public
sector, far from being a lever of
growth, has soaked up resources
on which it yields hardly any
return. Inflation, which has
grown in step with higher plan
investments, has increaseq the
gap between income groups and
thrown the burden of develop-
ment on the shoulders least able
to bear it.”

is a
this

Can we deny that~this is a fair
summary or picture of what is going
on in this country? This picture is
the result of the perverse policies in
which this Government still wants, to
persist. The primary obligations of
this Government are neglected. Our
telephone service is a scandal. Letters
now take three to four days to move
from one city to another although
there is air transportation. This morn-
ing we read a message from Ghazia-
bad which shows the rock bottom to
which this Government has descended,
saying that a notice has been put up
in the Chaziabad post offices that
no postcards and stamped envelopes
are avalable. The newspaper report
goes on to say that they have been
out of stock for alrecady three days!
Did this ever happen under British

rule? This is the first time that this
country is sinking to the level of
Congo or some backward African
State.

While all these basic jobz of -carry-
ing out the functions of Government
are being neglected. this Government
is busy putting up steel plants and
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trying to make everythiaz that it

should not. Now they want to put
their hands on foodgrains and the
distribution of food, and finally, like
a desperate gambler - who has lost
everything, they are looking with
ugly, avaricious eyes  at the

money of the small depositors—Ilakhs
of them—in the banks of India and
wanting to spread their tentacles on
them by talking of the nationalisa-
tion of banking. ’

Now what happened about devalua-
tion? We were told that devaluation
was for the sake of boosting our ex-
ports. Will onz of the economic Mi-
nisters in his reply tell us in what
way our export position has improved
since we devalued the rupee? Will
they tell us what has happened and to
what extent our devaluation has been
justified Dbecause, when we asked
them whal it was about, they said that
it was primarily for the sake of ex-
ports. Our neighbours in ' Pakistan,
whatever we may think of them other-
wise, *are more practical. The Pakis-
tan Observer recently gave the export
figures for the last two months in
Pakistan. Exports. during Septem-
ber, 1966, rose by.29.44 per cent.
as compared to the previous month
of August and, compared to the
corresponding month last year, the ex-
ports for September, 1966, are 50.44
per cent higher. While they are doing
this, we are wallowing in the after-
math of devaluation because our Gov-
ernment did not have the courage or
gumplion or intelligence to take the
correct follow-up measures.

Then comes this horrible Fourth
Plan. This Fourth Plan, if ever it is
implemented, will spell the doom of
this country. It has all evils of the
Second and the Third Plans in an
exaggerated degree. We are told that
there is to be no deficit financing.
That is a lie. Deficit financing is im-
plicit in this Plan; it is inherent in
this Plan. It has already taken place;
already in the last six months, which
are the. first six months of the Fourth
Plan pcriod, it is admitted that there

was deflcit financing to the extent of
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Rs. 200 crores. Yet, they go on saying
in their Resolutions and Manifestos
that there will be no deficit financing.
If this is not a fraud on this country,
1 do not know what is.

Then let me say this. Prices are to
rise; so long as the Congress Govern-
ment is there, prices will rise. So
long as the Congress Government is
there, food shortage will continue. I
do not like to be a prophet of doom,
but let me put this to the House. It

. this Government is returned next Feb-
ruary, God help us, there will be
famine in the country in the middle of
1967 and thousands of people will die.

Shri Ranga: Mr. Subramaniam has
said so.

Shri M. R. Masani: Thousands of
people will die, if the people return
this Government to office next time.
(Interruptions).

Shri Ranga: You will see the peo-
ple’s graves. :

Shri Raghunath Singh (Varanasij:
Famine depend on Indra.

Shri Ranga: That will be an epitaph
* written on your Government.

Shri M. R. Masani: A few days ago,
my respccted friend, Mr. Jayaprakash
Narayan, sent a letter to the Press
whaore he cndorsed the views of Fro-
fessor Shenoy in regard to the destru-
ctive and deplorable character of the
Fourth Plan and asked our Govern-
ment and our Prime Minister to call
him in and listen to his counsel
My friend. Mr. Jayaprakash, is a very
noble man, a great optimist.

An hon, Member: He was the hon.
member’s collcague.

Shri M. R. Masani: He is still my
colleague; I am very proud to be his
colleague. He is an optimist. He be-
lieves in the goodness of human na-
ture. But I would like to tell him
that there is no chance of this set of
people ever calling in an honest eco-
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nomist like Prof. Shenoy. It may in-
terest this House to know that Prof.
Shenoy is today in Ceylon, where a
more intelligent Government has cho-
sen to call him to listen to his views
and benefit by his advice. But this’
Government, of ours will go on listen-
ing to those economic mountbanks and
charlatans who are sitting in the
Planning Commission and who have
brought this country to this pass.

This is the picture of our country.
The verdict should be clear. Such a

.Government is unfit to exist even a day

longer. But there are two fallacies
prevalent which may prevent it from
being thrown out and 1 would like to
refer to them before I conclude.

The first fallacy is the one which is
widely held mostly by the urban in-
telligentsia: “the Congress is invincible

and you cannot defcat it”. 1 have
heard this from hundreds wof highly
educated people, graduates, peop:e

with constructive genius, people who
have done things: “what can we do?
They are hopeless pcople; they arc a
menace; they are destroying this coun-
try. but you cannot. do anything
against them.” This is a big fallacy.
This Congress is a paper liger; it is a
gas in it. Tt only
nerds to be pricked. I say that be-
cause the facts are that this is not
only a paner tiger, but it is also a
shrinking tiger. This Congress Party
never got a maiority of the Indian
people to vote for it. Ever since
India breame independent, not even in
one election. even under the leader-
ship of Pandit Jawaharlal Nebru. did
they ge* 50 per cent of the votes po'l-
ed for the Lok Sabha. The highest
they got was 48 per cent.

An hon. Member:
percentage?

What was your

N

Shri M. R. Masani: We did not
exist at that time! The highest they
got was 48 per cent. The lowest was
in the last elections, 44.72 per cent for
the Lok Sabha elections and yet, with
‘that. they got 72 per cent of the seats,
and they have got ﬁhig fraud of a



529 No-confidence

[Shri M. R. Masani]

bogus majority. It only exists because
of a fluke in the electoral system.
This 44 per cent is not going to exist
next year. At the very highest, I
would give them 39 per cent and noth-
ing more. Now the gallup polls...
(Interruptions).

Shri M. R. Masani: Let them listen
to a few words. They may work a
little harder; they may buck up and
get more votes.

have
show a very

The gallup polls that
carried out this year
clear trend, ..

An hon. Member: By whom?

Shri Joachim Alva: By one who is
the henchman of big business.

Shri M. R. Masani: They have been
carried out by the Indian Institute of
Pubilic Opinion which is an affiliate of
the Gallup institution of America
which enjoys intcrnational prestige
and which our own Government uses
when it suits them  The Indian Insti-
tute of Public’ Opinion has polled a
cross-section of opinion  in the four
metropolitlan cities, Delhi, Bombay,
Madras and Calcutta. In January-Feb-
ruary, the Congress support was 60
per cent of those polled. In May-June,
it had dropped sharply to 41 per cent.
Perhaps we may have thought that
this was a temporary decline  or
trough which would be got out of,
but the latest figures for Scptember-
October are very conclusive. They
show that it still remains at 41 per
cent.

Shri Shinkre: Why is he diagnosing
their disease?

Shri M. R. Masani: I am trying to
be helpful. The September-October
figures show that it is still 41 per cent.
In other words, in the last three
months, not even one per cent of the
Jost ground has been regained and it
looks as if that is where they are
going to remain. I was asked as to
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what was the support to our Party. I
will give that answer. According to’
the same poll, the non-socialist parties,
which include my Party and the Jan
Sangh, and maybe, other groups, got
about 20 per cent; the non-léftist or
non-socialist support was 20 per cent
in January-February but by May-June
it had risen to 42 per cent, i.e., double.

Shri Tyagi:
error.

It may be a clerical

Shri M. R. Masani: There was no
clerical -error. According to. this poll,
the support of the Swatantra Party
and the Jan Sangh combined in the
four big cities is equa! to that of the
Congress Party.

This morning the Indian Ezxpress
starts an analysis of the Madras situa-
tion.with the remark:

“People are with the Opposition,
but the Congress may yet win.”

This sums up the prospects in Madras,
This is true of the whole country.
That is why I am sounding this note
oi warning to people who think that
against
the Congress, the position is favourable
for the Opposition and they will bhe
thr_own out of office. This may happen
or may not happrn because of the
reasons, given for Madras. This
is  because of the British electoral
system which we have adopted, the
system which very few 20th Century
Constitutions have touched. Almost all
the new countries and the new Con-
stitutions have adopted some system of
proportional Representation, but we
in our wisdom chose the British one.
The result is that Britain which has a
two-party system is able to work the
British electoral system, but we are
not Anglo-Saxons with a spirit of
compromise like Englishmen or Ame-
ricans. We are Latins in our tem-
pérament. We are argumentative; we
are quarrelsome; we split; we splinter;
we form more parties rather than
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unite. The result is that in our coun-
try we have six or seven parties ra-
ther than two. When we have six or
seven parties, with the group system
of the Latins and the British electoral
system, we get the distortion ~which
is represented by the composition of
the Lok Sabha, i.e., 44 per cent of the
people - electing 72 per cent of the
members, and vice versa. This is the
evil and this has to be eliminated
next February. This Government can
hardly be expected to bring in a Bill
for proportional representation to put
an end to their, Government and their
monopoly of power. But the remedy
lies on this side. The remedy lies on
this side and the remedy is that we
should have what they call in France
a “second ballot”.
Member does not get a clear majority
in his constituency, 50 per cent or
more, the two senior candidates are
sent back to the polls the following
Sunday anq the man who gets 50 per
cent or more is duly elected. We saw
this in the case of Gen DeGaulle’s
elaction as President only a few months
ago. Because he could not get 50 per
cent, he haq to stand again against
Mr. Mitterand, and he got 55 per cent
and he was declared elected as Pre-
- sident. What we have to do on this
side. if we have the gumption. the
intelligence and the patriotism, is to
hold a second ballot in advance, - 10
consider who is the strongest demo-
cratic Opposition candidate. and for
the other democratic Opposition par-
ties to withdraw and leave him alone
in the field for a stra.ght fight between
the ruling party and the democratic
Opposition.

An hon. Member: Tt wi]i not hap-
pen.

Shri M. R. Masani: It is happening
1 am very glad to say it is happening.
I am very glad to say that this pro-
cess has partially succeeded already.
In Gujarat, in Rajasthan and in
Orissa. . .

An hon. Member: Question.
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Shri M. R. Masani: These are the
States which we hope to carry—there
is a complete agreement between the
Jan Sangh ang the Swatantra Party
about the allocation of seats. And we
ought to do this all gver the country.
We hope that'the socialist parties and
the other democratic parties will come
into this kind of arrangement. This is
not an alliance because there are many
things on which we do not agree.

An hon. Member: It is misalliance.

Shri M. R. Masani: It is second bal-
lot that I advocated and its only pur-
pose is to remove the inequity of our
electoral system and to create a Lok
Sabha which really represents the will
of the majority of the people and not
a minority as this Lok Sabha which is
functioning. It is our first target,
therefore, to bring into existence, a
new Lok Sabha where the balance of
power is changed and where the mo-
nopoly of power is ended, because that
is the will of the Indian people. Then,
people ask: What wi!l happen?’. That
is nol my. business. It is the business of
the President of th~ Republic, with the
help of the newly elected Lok Sabha,
to create a Government that enioys the
confidence of the majority of the Lok
Sabha and of the people, and I think
we can leave that to the President and
to the new Lok Sabha itself.

This was the first fallacy to which
1 was referring. Then, there is ano-
ther fallacy. That fal'acy is that the
interests of stability require the con-
tinuation of the Congress Government.
Many of my rather cowardly business
friends have been misled into believ-
ing this. It is complcte nonsense. There
is one situation alone in which the
stability of this country and the con-
tinuation of our democracy can be
secured and that is by a change of
government in Delhi next February-
March. I that docs not take place, T
warn the House that this country will
drift in the direction of Ghana and
Indonesia. For. if 60 ver’ cent of the
electorate rejects this Government and'
yet it comes back with 55 or 60 per
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cent’ of the seats, then ] say with all
responsibility that though I may accept
the verdict of the Constitution such as
it is, and I may bow to the quirks of
the electoral system, the common man
is not such a sophisticated democrat
and he would not understand this, and
he will not understand a discredited
and demoralised government, after
nineteen years of misrule, being re-
jected by 60 per cent and yet coming
and sitting here, saying: ‘7T shall rule
for flve more years’. .

Shri K. D. Malaviya (Basti):
Would my hon. friend allow me to
put a question? In a public limited
company where there are thousands of
shareholders, will my hon. friend ac-
cept a change in the system of election
of the directors and will he adopt the

- system which he has now advocated?

Shri M. R. Masani: Most certainly.
I believe in the rights of the
shareholders to chanze the board
of directors at any time when the
majority of the shareholders want it.

Sbri Raghunath Singh: What about
proportional representation?

Shri Shinkre: Should my hon.
friend compare our country to a pub-
lic or private limited company?

Shri Raghunath Singh: Will he ac-
cept proportional representation. in
joint-stack compinies?

Mr. Deputy-Speaker:” The hon.
Member should try to conclude no:..

Shri M. R. Masani: I hope I would
have another five* minutes without
these constant interruptions.

Shri Joachim Alva: Would the
managing agents have remained had
not Government stepped in?

Shri M. R. Masani: 1 was saying
that this is not the party on which the
country can rely for stability. This
is not the party that will protect the
country from chaos or communism.
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Shri Ranga: See what is happening
all over.

. Shri M. R. Masani: The Congress
President publicly invited the com-
munists to get back to the Congress.
Was that a way of protecting the
country from communism? During
and after his visit to the Soviet Union,
he made some amazing statements
which 1 would like my hon. friends
opposite sitting there, who are not
communists, to consider. First of all,

he was impressed even by Soviet
housing and agriculture. What a
joke! Anyone who follows the Soviet

press knows that one of the biggest
criticisms is that there are two fie'ds
of work where the Soviet system has
completely failed to deliver the goods;
one is homes for the people and the
other is food for the people. That is
why the Soviet Union is selling mil-
lions of dollars and pounds of gold to
buy food for their people. This is
what our wonderful Congress Presi-
dent has 'carnt. Then, he made a
remark after announcing this wonder-
ful success:

“On seeing your progress we
are enthused that we can make
similar progress in the same way
as you have done. Your planning
can be a guide to our own mate-
rial advancement.”.

Shri Joachin‘ Alva: My hon. frignd
is slandering Soviet building activity.

Shri M, R. Masani: This is from a
party that is going to protect the coun-
try from communism. Then, he mis-
read history and would have liked to

rewrite it, for, Mr. Kamaraj Nadar
said:
“The Soviet Revolution un-
doubtedly inspired India in its

.

struggle for freedom.”.
Poor Mahatma Gandhi; poor Mahatma
Gandhi who abhorred communism and
who had no use for the October Revo-

lution, evidently got inspiration from
Lenin and Stalinl And then we find,
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Mr. Kamaraj was eager in Budapest
to learn how the democratic process
of electing Members of Parliament
was managed in a one-party State,
namely Hungary. Was that a prepara-
tion for democracy or for a one-party
dictatorship in 1872?

Our Prime Minister too has  been
showing very unfortunate tendencies
of a Fascist kind. In Srinagar, ac-
cording to The Hindustan Times of
October 2, she said that there was no
need for a second party in Kashmir,
‘{alking about Bakshi Ghulam Moham-
med’s Opposition. 1f there is no need
for a second party in Kashmir, she
may now go on to say that there is
no need for a second party in any
part of India, and in fact, she has said
so. At another meeting in India, she
said that the slogan should be ‘One
nation, one team’.

Shri Ranga: What.a shame!

Shri M. R. Masani: What does ‘One
nation, one team’ mean?

Shri Tyagi: Unity.

Shri M. R, Masani: ‘One nation, one
{eam’ is a totalitarian slogan.

Shri Ranga: Make
national government.

Shri M. R. Masaai: In any demo-
cracy, the slogan should be ‘Orne
nation, two teams'. one in office and
one in the Opposition. That is the
very basis of parliamentary govern-
ment enshrined in our Constitution. I
hope this vemark does not indicate a
consistent Fascist tendency on her part
also.

room for a

Shrimati Sharda Mukerjee (Ratna-
giri): The phrase ‘One team’ refers to
the Congress Party.

Shri M, R. Masani: If this Govern-
ment does not go, then it is not only
going to destroy the Congress Party
and the Government but it will des-
troy the country. It will bring down
the pillars of the stability of our coun-
\ry, of its economy and social life.

1821 (Ai) LS—9.
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I remember in this very House, in
this very ~ Chamber, as a Congress
Member of the Opposition, during the
days of the RIN Mutiny, I made a
speech here, and I said to the British
Government once sitting there: For
God’s sake, go. Get out of this coun-
try while there is still order, adminis-
tration and some stability, because if
you hang on to power in India any
longer, there will be no authority lett;
there will be chaos and you will des-
troy this country before you go’. And
1 say this today to these men also:
‘For God’s sake go while there is some
administration and some order. De
not destroy the country before youw

g0..

Shri C. K. Bhattacharyya: Coming
in the atmosphere as it does and in
the background as it does, this motiom
of no-confildence lacks reality, lacks
seriousness and lacks a sense of res-
ponsibility. That is how we look upon
it, and I believe the Members om
the other side who have moved the
motion and delivered speeches must
also be feeling likewise. In any case,
we came prepared for it; becauge we
had noticed in the newspapers that
this session was going to be “a
stormy” session. So, we came pre-
pared for such motions. Though win-
ter is not the season for storms, yet,
when the electiong are-near can these
storms be far behind; the elections are
near, and, therefore, the Opposition
storms are bound to burst. We came
prepared for the bursting of these
storms, the fury of which we have
faced just now, and which we believe,
and which I believe has passed over
not only ourselves but over the heads
of the Members in the House also.

14.59 brs,
[SHRt SEAM LAL SARAF in the Chair]

In any case, having indulged in
gymnastics over the rules of proce-
dure all these days, the climax could
be only a motion of no-confidence.
What else could it be? The rules of
procedure and gymnastics that they
indulged in, twisting them, manipulat-
ing them and just trying to force the
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Speaker to accept their point of view,
all that having been exhausted, now
comes the climax of a motion of no-
eonfidence. We take it calmly. We
have come prepared for it.

15 hrs.

In the evolution of democracy in
this country  after the Constitution
came inlo existence, one regrettable
feature is that it has led to the advent
of irresponsible Opposition; I say ir-
responsible Opposition or groups of
Opposition who do not feel the res-
ponsibility for what they do and ior
what they indulge in in this House.
Shri Masani was speaking of six or
eight groups. If I could count them
on my fingers, it would be double that
number. He may just read the news-
papers and find out the names of the
party ‘members who come out with
statements against the Government; he
will find that their number will be a:
least a dozen. With this dozen splin-
ter groups calling themselves Oppos:-
tion, it has led to unreality, lack of
seriousness and lack of a sense of res-
ponsibility. The scenes that we wit-
ness day to day in this House during
what is ca'led the zero hour are the
result of the lack of ' that scnse of
reality and responsibility. Otherwise,
we could not have seen the conduct
that we saw this very day. "

In the debate on this no-confidence
motion, I have been following the
arguments and the factg advanced by
the Mover and the Seconder. It is
nothing but repetition of unconvinc-
ing arguments and repeatedly disput-
ed facts. Repetition of repeatedly dis-
puted facts is indulged in in the hope
that by constant repetition somc
amount of faith might be created,
though they lack basis all the same.
What T fear is that our friends in the
Opposition are suffering from super-
fluous energy. These no-confldence
motiong are the results of that super-
fluous energy which they find amongst
themselves which find their outlet
through motions like these. 1 would
advise therh to spend their energy in
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eonstructive channels, in channels of
work helpful for building up the coun-
try, the nation and the people.

So far as Shri Trivedi is concerned,
all his arguments were hung on one
peg, and that peg is parochialism. He
repeated parochialism a  hundred
times from beginning to end. I could
not follow what the no-confidence
motion had to do with parochialism
in one State or another, in one part of
the country or another or in one group
of people or anothcr. It might have
been taken up differently, hut how
dees z no-confidence motion get justi-
fiably based on the fact that people
of a particular area h#ve exhibited
parochial tendencies? Is that a sufli-
cient justification for bringing in a no-
confidence motion against the central
Government of India? But they do
it, because, as I said, they lack a sensc
of responsibility and a sense of veality
in what they themselves do.

They have brought in government
servants and corruption in this mat-
ter. In this matter, my Opposition
friends take up a peculiar attitude. I
feel amused at their attitude. When
government servants are minding their
own work, dutifu'ly carrying on their
work in their offices, they see in them
only corruption, huge corruption, the
monster of corruption in al! cfficials
of government, in all departments. But
when they find a tendency in any sec-
ton of government servants to agitate,
to take out a procession or to hold a
meeting, they find in them angels of
heaven, and there is a rivalry amongst
them as to who would go out first and
welcome them. This peculiar attitude
they take, this is the way they argue
their own case. I wonder if they rea-
lise that what they do is nothing but
contradicting themselves in one res-
pect or another.

Just now Shri Masani was complain-
ing that during the bandh in Bumbay,.
somebody could not get police help to-:
resist the person who were trying to-
bring about a bandh. Here again a
two-fold attitude is visible. When the. *
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police try to exercise their -ight and
duty to make it possible for people to
earry on their own work day to day,
they condemn the police; but when the
police do -not help, the police is con-
demned. When the police help, they
say the police are exceeding their
power; when they do not, they con-
demn the police. They can take up
only one of these two attitules. The
police remain as the mainslay of the
stability of the State. When they con-
demn the police, they should realise
that even the police have some due tn
be shown to them. They are =alleu
upon to face very difficull and critical
situations. In very critical situations
they help not only the government but
also the people. Therefore, they
should be shown that consideration,
that they are doing their work., But
that is not shown. That is the pity
of it. Throughout the whole day, that
is the whole burden of their song.

Shri’ Masani was indulging in -ome
midsummer night's dream as o what
would happen next February. I say
that is a midsummer night's dream
that in February the Congress Party
will be ousted and that Shri Masani's
party will come and rule in this
House.

An hon. Member: Impossible—it is
building castles in the air.

Shri C. K. Bhattacharyya: There are
some persons who have midsummer
night dreams. He is one of them. Let
Rim have it.

He .gets angry because the Constitu-
tion has been amended. I had é&n
earlier occasion to reply to this charge
against this Government when  Shri
Kamath made that same attack. Many
of the amendments have been done
unanimously in this House—most of
them—without the Opposition and the
Congress Party differing. And many
of the améndments have been made to
bring about integration. The amend-
ment about Goa, that about Pondi-
sherry and that concerning Cliander-
uagore—these had to be done. Then
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why this meaningless and senseless
charge that the Constitution has been
amended a number of times, without
trying to refer to the occasions and
the necessity for which it has been
done?

They are a!l very good and well-
meaning people. This has got to be
accapted. But one thing surprises me.
Shri Masani was referring to a report
in today’s papers that postcards are
not available somewhere and that this
did not happen during British rule. T
would ask him to go over the flles of
newspapers for the last 150 ycars and
find out what happened in the British
rule. Hce was in the Congress Yarty.
I wculd like him to tell this House
what it was that brought them into
this party and what it was that kept
him in this party. Having exhausted
all the possible advantages he coud
get out of his association with  the
Congress party, he deserted it.

He was referring to a Times of India
report and other reports. Ile belicves
in all reports. Probably !l our Op-
position members do. But they do not
believe in the Government of India
report, the small report which the
Government of India publishes about
the progress that has been achieved
during the Congress rule. This is a
report of 1965, and I recommend it to
the study of Mr. Masani and other
members of the opposition to find out
whether the Government of India has
done anything during the last 19 years.
It is a small report, it does not take
much time to go through it. Instead
of running to the London Times,
Times of India and other things, let
them go through the report published
by the Government of India itself.
They will have facts on which they
can rely and which will correct their
own misunderstandings and some
illusions from which they suffer.

He was referring to Jaiprakashji.
My experience of Jaiprakashji has
been for very long years, and I am
convinced of it that whatever he sels
his hands on, he muddles. The last
muddle is this Naga business. After
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finishing the Naga business and mud-
dling it to the utmost that he could,
he sets about running after Sheikh
Abdulla. So, in spite of ‘Mr. Masani’s
commending him to us, at least I
would not be one to accept his gui-
dance.

There is one particular argument
that Mr. Masani indulges 1n, that we
came to this House in a majority on
a minority of votes. He has studied
so many reports of Britain. Does he
know that the previous Wilson Gov-
ernment had been returned to power
on a vote, I believe, of about 43 or 44
per cent of the electorate, and the
present Wilson Government in Britian,
which enjoys undisputed majority in
Parliament, has come into power only
on a vote of 47 per cent? It is not we
alone, but there are bigger parlia-
ments and bigger democratic govern-
ments who come to power on similar
voting. There is nobody in  that
Parliament like Mr. Masani to chal-
lenge Mr. Wilson that he has no
authority in Britain because he has
not come on the strength of over 51
per cent of the votes. This is a
strange argument heard only in this
House and from particular parties.

There was some calculation as to
what would be the adjustment of
parties and the adjustment of candi-
dates by which  “the non-socialist
parties,” that was Mr. Masani’s claim,
—1 pity the socialist party members
who joined hands with him to bring
about this no confidence motion—have
come to an arrangement among them-
selves to set up candidates which
they will be able to carry through the
election. Well, I do not know what
the non-socialist parties  will carry
through. At least I come from a State
where the lists of the*Congress Party
have been announced months before
other parties could come into the
fleld. We announced it in the begin-
ning of October, and October has end-
ed and November is going; up till now
neither the Socialist nor the non-
Socialist, neither the so calld Leftist
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nor the so-called Rightist party has
been able to announce any list of mem-
bers on behalf of its own party, nomi-
nated for the next election,

Shri S. M. Banerjee (Kanpur): Be-
cause they are not guided by Atulya
Ghosh.

Shri C. K. Bhattacharyya: You can
seek his guidance, that will improve
you spiritually, morally, intellectually
and in every way.

Whatever may be said about ‘his
organisation, the Congress, about
what has happened in the last 10
years or before that, by all my friends
over there put together, it has a
vitality today which is not going to
be defeated or disturbeq by anything
that they may do. The wonder s
that it has that witality. It has that
vitality because it carries in its tradi-
tions, in its spirit, the service of se
many people, so many persons, 8o
many leaders, so many devoted heads
of workers, the like of not one ot
whom can be found in any one of the
othe parties or all of them put
together. That is the source of
strength and stability of this organi-
sation. What is the good of getting
jealous and envying the Congress?
You cannot beat it like that. You
have got to evolve personalities who
will deliver that amount of sacrifice,
that amount of service to the coun-
try. After that you come and say
that you have some claim to say
something.

Mr. Masanj was saying that the
stability of the country requires that
Congress rule should be ended. T say
in reply that the stability of the
country requires that Congress rule
should be retained. Till such time as
the country is completely integrated
and all the problems with which we
are faced, problems of inter-State difi-
culties, problems of linguistic diffi-
culties and other administrative prob-
lems, are solved to bring about one
integrated nation, one integrated
country, one integrated people, Cong-



543 No-confidence
vess rule must be uphelq in thig
country and must continue, And I
hope it will continue in spite of what
they do and feel.

In the end I shall only refer to some
of the achievements which this book
refers to. They say that we do not
do anything, and that there ig not

-much that can be said about owr
achievements. Of course, I do not
refer to all the question that they
raise. One question that has been
continually raised the first question
was the emergency ‘question. Mr.
Masani raised it. He said: there is
no emergency, why do all these pre-
cautions continue? Today you must
have found that in the name of clari-
fication the Prime Minister was sub-
jected to a cross-examination as to
why such and such a thing is not
mentioned when such ang such prob-
lem is there, when the emergency was
there. And now when the no-confi-
dence motion comes, there is no
emergency, they say why should
emergency provisions continue? There
are two things happening in the say
at an interval of only a few hours, to
be observed only curiously.

Shrimat;
(Khammam): There are two members
n the opposition, and there is no
quorum.

Shri C. K, Bhattacharyya: Each one
of them ig'a hundred in himself, is a
kost in himself.

Lakshmikanth

The student agitation wag referred
%0. Therefore, I must make a refer-
ence to it. The student agitation has
been going on all through the country.
The peculiar feature of this student
agitation is this, that the students as
a combined group do not make a
move. I have passed through student
agitations myself and 1 am in con-
tact now at the present moment with
students who are agitating. What I
find js'that among the students there
are replicas of all the parties. All the
parties are represented there and that
leads to a very peculiar situation.
BEven the communist party-sponsored
studentg are divided like the pary it-
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self, into the right group and the left
group. So, this agitation has to be
tackled very carefully and very cau-
tiously, and I belive the Education
Minister will do it. In the statement
which he made he has stated that the
political parties should leave the stu-
dents alone, and unless my friends
over there choose to withdraw their
own stamp from among the students,
the students themselves will be in
very great difficulty. They are not
only not helping the students, they are
putting the students and the interests
of the students into great jeopardy.
That is what I could say to them.

Shrimati Renu Chakravartty: What
about the Congress Parishad students.

Shri C. K. Bhattacharyya: This is
what I was going to say about what
we have done. No State could hav
done and no State in history has done
what we have done within the last 1%
years. Immediately on the trans-
ference of power we had a Constitu-
ent Assembly, and within two years
that Constituent Assembly had
brought into existence the present
Constitution.  You study the history
of all other constitutions.- No consti-
tution came into being so quickly.
Along with that, we had the Planning
Commission. Almost with the achieve-
ment of Independence itself, the first
plan came into vperation and it was
concluded sucessfully, as it was ex-
pected, within the time calculated in
the plan itself. The bringing into
existence of the Constitution, the
completion of the first plan in due
time—these are achievements of which
any State would take credit, except
my friends there why are fond of
nothing except self-condemnation. This
is a peculiar feature to be found
among them; they are so much fond
of self-condemnation and hence they
indulge in it all the time. Production
has increased in almost all the sec-
tions—in the production of iron ore in
steel, in machine building and in all
the other sections; except in the mat-
ter of food, in all other things we
have almost reacheq self-sufficiency.
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Shri S. M. Banerjee: Prices?

Shri C. K. Bhattacharyya: Prices
‘have risen. But you refer to produc-
tion of the railway wagons, clectric or
steel or diesel engines.

Shri S. M. Bamerjee: Accidents?

Shri C. K. Bhattacharyya: We are
exporting coaches and wagons... (In-
terruptions.)

Mr. Chairman: No running com-
mentary like this. The hon. Member
must conclude. .

Shri C, K. Bhattacharyya: We have
developed production of components
to such an extent that we can our-
selves set up'a complete jute mill or
sugar ‘mill.. (Interruptions.)  Simi-
larly, in the production of motors
and motor cars and electric motors,
we have increased production. Steel
production has increased from '2 mil-
lion to 6 million tons; the correspond-
ing production figures for aluminium
are 10,000 and 80,000 tons. The Edu-
cation Minister said that there' was
almost an explosion in education,
‘These are concrete achievements—
not castles in the air of which we
boast or'on which we want to depend.
T only warn that my friends in the
Opposition, in their anxiety and
eagerness~to bring this Government
into discredit, and to win the next
elections, should not deny facts. Go
by the facts; let us not repudiate
facts and figures, I believe the verdit
of the electorate 'in 1967 will be the
same as it was in 1957 and 1962.

aﬂ’qo!ofw (m) : gEr-
afr Y, ©F weF @ foear € fF ag
&% st wfear wran, dWer s
faeamar a7 | WX w7 & Wfegar wmar
qr | g faeamar 9§ wFF 1 AW
wg a7 q1 | & awman § 5 g v
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#H, 87 Twr gart A< 27 % Swr Ay
7z AreE Afavary F1 gEETg AR OE,
wag Az wfavare &1 yeaa wfear
arar & faed S o 2 oA o
|21 I FT W FIT WGAT 9F]AT | I
®T §Y FEAT TAT A1 WS qAF FT SATAT
A A Fr 1 AfFT g ogwar &
fF g =T 2w F1 A AW @, w@ifF
Faa, faar wor Afear smar =g
faemy ¥ avF Q1 9 Ay &, 99
&t #E favar A @ awdt &1 5
& faai # @F gwarEt Y 18 wgfaaa,
L T AR T TS 99 qFaT
g | zafag & maar g f& faouy
TF F AN A1 wfavara &1 wwETE g3
AEw #, g A A AT Y o ¥
ag AT ATTATAGEY FT qGT T AHAT
¥w w3 & W & awaar g fx ag we
g @wAd ¢ fR 99 # ww@er gom,
s 9T F AT Y WA AT AN
9T § A1 99 9T A9 W@ FX qQ W@
TETE 9} 17 9§, far qog W
g A www faeay § @Y S9 ¥
IT FY A wEET gem A, 2w oWy
& gFaT & @ § TFEW | Soad
#Y, AFAF FY IF F FAT g gHaAT

L4

it Jt foew ¥ § 78 ST
wTET 97 | 39 T § 147 79 9@ gl
fr iz safawarg #1 geaa & @y ?
o aqTd TRIA ISTH § | TF av 2w
¥ OIS FY FE FEY FH @ WE R
TR @ q@ fage § oF wew a@
feafa de1 g T ¢ AR IAT W_W

T ¥ R Fe A SR ¥ i qET R

o g ¥ faafagt &1 sedEs,
famfagi & N gwifs &
Fowgar g gr W & fou @
T B FATILE, ATAAT TR B A
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T =T AHFAT, FHIT F F6T AR
T &Y g fasr 37 & ) 9@ fagie
¥ agT T® qar 937 ¥ | 7 A H,
a0 awt %q § auf agq 7 g3 1 advn
ag ZuT 5 ge7 @0 11 B, 917 A
waT q@ TE AT Tgr wHA 0 feafq
2 1 afew 7oF fag qoa £ JEmasg
g a5 & | 753 < IM F @i
faarg & geaomw &, agi WY 97 wrAEA,
auf fasgar @@ g Wy & Y agr A
a&Y feafy dar g axdt & | Hy g @
g3 & 97 FT @7 8, JgF L &, T
gL AR T TR &, oA W Rfewa &
B A AW wEe g & )
mfrg #% wisfas wom o

M IgF fau A FTHR F TATRE

SZTAT A, Tg FAfAT § | F F) fat
TATH § YFF AT A7 AV KA AT
F AN ¥ qF T AR W W
wtqvaTa F71 gETT AEX |

a0 ar@ AN faafead) &1 @@
§ ag g3 @ a1 § | AWy =S9e
T1q 7 aarar fs farddt o & @
& g W ¥ gw A W I
gfafaa g s &1 78 TR AY
9 @ & Y wg ¥ W =R 59
@ § fomd faamdt wiw § ag feg
aw ¥ fog s @y @ f agt S ar
gt A AT A FTEET G, a9
I M F g, 9 fAu o
qF @I | g7 o AU g97 ¥ faamt
T § o W@ § | 98 THET a1
@AM A wrardt & fov fergem
& faamaf AT A ¥ 1 F gg A
& arq 7 g fr faenfaal &Y g
TG ¥ sew @Az oA A
HAT &, T9T ATAT § TG F fvaw A
wafs gn faafaql : N ggam 7@
&1 w1 gren g, arfeeTa W
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gaaT g, faandt s oy FX w0
¥ vt 1T 7 AT ATHT qRERT I} ATY
q | ATAR T WREEA, 1921 &
HRAFR T741,.1942 v wifeq wmay
I faardt #rr ¥ AfeT 3@ @9y
IAF HTHA TF TI7 AFAS 9T, IO AT
ATATEY FT qaT 41 | Afaw 71 a%
favdY g & A7 a1 gD a T F AW
AT AA7 FIF § A AgT AT I §
fe & oY ai & faafaal =
TERATT FIA § | 37 A< g faaiiagi
T AT FL@IE FT W § | 97 qF IF
HT WA GRS §, ST HOAT T5f5-
ATEAT &, IARY @AT ATFEY A B
A 7 T v fge f5 w@ qw
AFIIAT T FI I A AG T
IIF | 59 WM A FAEY ¥ qgr faw
I A FY agF frad w1 9% gfa-
afadre & s &1 A7 fasar qr
T Y I NTNY A | AR & T A
T E q& A a7 T T T T A¥
foF gax 2w & Qar § fr aga =
gfafad & afew f@r s & 1 Qar
FT Y g TEEY W A S A
9T ¥ AT IS A I AT BEAT
&ar | w et wY gfaafed § aw
N g0 gfrar § o Fdon ag &
AT ¥ oF o § | fowd g
g faamdf &, 200 seaTTw g W
arg @Y @ &t ¥ nfus faafaat &
faq I FAg A sqawAr TG &
gty faa s # aweamdi #1 q@
T gHAT A1fEY, @A Arfgy W} aw
it & maar g f @ www o T g
fs gfrafedt & @™ ox @&t A}
STt =rfgn | wY a ggeEwa ar fx
oY =R 7 rafedt & o awar @ AfE
ag gar faaifaa &1 ¢, g oqdw
fafaeet, gardy AvFT T TH AT
wifgd | afew ag o a0 @9 §, @
@ # a7 , 7 7<feT a9 § Fw Tw-
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[t 7o w0 farm] .
Afas wifeai way et & fadr faa-
ot 1 getwre F § o faenedt &
¥ gawe! w1 o aq 9 § 1

gurafa oY, W@z wwEy Aw
T gEX AW w7 A wrAw QY oqw
I ¥ 7@ @y fenfye ¥ 9 swfig
g &, 9w ®1 w7 Afwn Weay
AT AT 7AT QT g, UA gHIY
faenfaal #1 wmane gar @ i A%
AR FT F@iat @r g 1 § g wraan
{ & Nfew et & 57 w17 F aqrar
¥ ¥ FE w19 A arer gy @, A
@ T 79 2, fifen Wea wa siwr
& f5 fom ama gevfmar & faenfot
? srfme w5y & fawrs, swafae
AT ¥ faars, 9 F B fass
¥ faars g # @xFTX FY T famw
qr, 37 § I agi 0 FHfree @t
®Y W @ %< fagr 91 1 I gug Afe
ey a1 waTer wgi = a§ @ 7
ag A1 R fF& aw § faanfaat &
AT FT @ &, 9 gy Faandt o7
B BT I, 7~ ITHT WY I T &ANH
I T ggaa i o AT FTH

o TR (TN)
&

o TG, I

ot Ao Wo fawy : gw M ¥ famr-
gl #Y g5t awd, §, WA AW
9%, qW F gFeF™ qu +E faufw
iy, &Y farenfora #Y s wrar anfedn

oft T ;@ e & fad ad
wAr Jifgy ?

ot ®o o faay : 7EN

it qooft ¢ Afew ag A owere
TP E
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st Wo Wo farey : 7y o & 1 A
R wgfre wrg, faa dwg #Y
qIETg G &, TR A qvETg T 8,
fedt Y w17 & o MNE a7 Y T
TEUTH &7 A% §, TF7 (4% OF woheg
g fvaza w5 fag go aft sv0
gy & 1 79 3w A Ay F i
F— 3y ATOEY WISH TS a1 AT
IEY Fgd &, AT FE WA w7
feeeftard) Frqfaee Fam &), dar adf
R '

A gmiE T - wOFT Ay
FATAT |
’

ot ®o No fapwy @ &Y FTW /A
feestt ey &, Al vy Tegfaee wient
mfeEr & §)

awTaf sEe, Sis qF OF AT ¥
@ gt g€, formwr faddr oft & s
W # Sedre feaT—aw 2w § wwifer
da1 FT F SAgw 7 OF FHfew G
@ & Wit S9 Rfew F 8 FT Y
q@ &7 wag ¥ T, mdvEte ¥
Wy WY IFF TAT ST @ § W
S W FL OF T30 T HLAIT SR
foarat ST T 8 1 59 g Fegfaee T
wF &1 AR e afed @
gq wHIT 3 FEarfEdl A ;n fRawd
da1 ) awl & 1w ®, |E q
N e wiad FaeaT § T 9
it frena Adf R A S T FQE,
foqad MR gAFT aEr g frey E0 X
& gt faarfagi #1 wgrad § AT
i Heat SR maE) dar § AT
fpT zaw @i a1 W F—ant v
wifgar area 1 ¥ (G0 THT Wi FET
o7 & gw SfEaT §leT 3 AT TG &)
qF T FART TE ¥ 1936 A wEAAT
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fear g7, e w1939 § Iy ot
SO FO9 TH g T Y, 5w 5T
wrgEt # wiF SR Fefel &

#5379+ fT &, wa wwy wre Aifgan

qTga T F ©9 § T4 71 7Y, 77 gA
wE § | £w Alfgar avga w47 F foy
qTEAT FTT & |

=Y Y ¢ qaAY 9T Y G HATaY,
w7 f67 gre &7 e

oft Ho o frg : g7 HOAY I Y
1A &, e 1Y 7w EQ, T "
¥aT )

gamafy oY, ag S wfawara w5
SEMT TH g% 8T F AHN §, 7
faret arfent aomae waw wfe, sow
faarw wfewrd F1 wwm@ @ #
forg wgHT F AU { gHW TEY @S,
T FEU X ME T G, §EU W
ufaearg FW | TR AR favara
@ & o waw, St ¥ wonan
agi &7 dfaam §) ot &, agi Ay e A
‘oY & T 8, WA A fo-
R 17 IfgA—"AT% 7 N, AT
T 1w fa Qe wfegt & goar &Y
& e fF g e Ay awe fandt
it #Y TS, TH-q9, -9 I §,
- o7y & fa=ne § S UF gE @
TFHAF GH G T § | v Fga &
wfaars ot &, I|EY qe A wrfeR,
T forsme s g wifgd | wive
T IATEI0 A &, BT UF TIT I+l 0

NN

¢, TN fONEw &1 S8y g

femt o s fovar, wfian @@ g (&
fems &1 wraT ggv 7T S dfFgE F}
NT FT GF AT 92T, I WOISAT Y
qY ¥ v e ? gt g i awt
I GFE F g W & mod g
CEAT STRAT § 5 A o s v a5
LaHECRER LRI E T S CiE i
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oF fadeY a= a7 QY frddt g T,
AT oo Y o @ a7 awd ) W
AW oF w9 wagfa e At g M
FAT @ 9 4 I SR FIA &
a7 IFfe ®33 W@ § fa oguway W),
At faindt o F) oY FiE &,
T GRT FT A LE A AT Q)
a3 7 w7 SARY FHATE T Y
& @ TaATTE F3 WA € W7 g9 oAl-
ag ¥ 1L # qR + sAgy Aave v 7Y
oF T 9z A g F o wnd afe
TR TG FOIH AV FT AN T ST
TF A AT §O Tww A A aw g
Ffea oiw 93 QY oiF FivET oF FEw
Wt JE 9w ava § 1 faowr
aifeqt &1 WY 7€ ew A1 e @, w
i F g AW ¥ wwfa oy av
mfeaniee #Y swafufisy s 3 Fifaer
F TF TG e AT &1 gawT
AT gFERL WRET T3 & s
g & #fw 3ma ¥ s ¥ 0B fa ma
T GF ST FY VST wTEY § A §RE
F W siEy, faare qumi 3 Wik
STFT, JaFr sfaesr 81 fred, aFe
& g I T HA, ITHT w0 w3, @O
fafet @it @ 1% waadn g avw &7
"eaT A I X avwaon g fE o
g TKATF, Jg A1 HIF JIF gHIA fTh
q, FG 4 476 9 @ 91T, @ AqT
T ¥ qgdt & AW EY A B 5
HHQFT A7 7€ @A 3o

T qay woe AT g g ' w
afear St & g FY Frgfaee o @
Tig foan &, w3 so @ =Y v @Y
W & F a9 w N e E, w
afwa srgfee it 2w & o &€ @
fext & afendY fe £, 72 @l exm
g% fa@iw Er & #wY 59 7w
AT 1 2w N AT FF A Fv
faeaT @t &, gw T AT AT AT §
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[sf wo 5o fax]
frew oy ey ov ot W@ E | foa faw
F BT A% FIH AW, FH-TAT
FT @I F AT gudr gma s wifew
o grra = F A ¥ foeAr 7w
7 ZATY FATFT JATT AT AV ZAFY I
& oF g Jar § syrq foqr av fr &
IEfEATT F1 M g I, I AW
oy sifed afFq w7 7% g8 &
IrEATT At A1e fear mar % ag T
T @Y T TS A F w1 A F
AT FL R E, a7 aa @y e §
gafar & sz § e orgfe ol s
g A wea &, Y gw quaAd §
g ge Ty o o R §, o fea gy
wf g g o, gd /e wifed fa
X AT TR 9T FATR F | ATAR
wgr amar 5 A= #1 8w @, WAy
BT A, @ara a7 g fF feawr 3 @
aaw #1 2 &, FaawT Faa oF & A
gfs ‘Mg M AT FA” | FEY F
Ty @ & aq N F) ave FT O
FATT A g S RIS SgEeET €| W
¥ gnl, IaF AT AR, T qEY
TRTE T FY 7 7 gAd arg few
1 &, F Frgface ardt #1 3, oY A
71 i #Y aew e O fawr &, ¢
A F1 2?7 eotdee @ A T
adFT § Ugefa o & fa@
€3 gr AR TR—AT wEaT AN qE
Y T & ¥ f5 w7 S
Qg &1 seF faens gt ==t @Y
@ §, woE fgrwa $ g fr gadr e
o7 g% @ w® & Ugfd § 9% 9% )
wace ¥ At qarg fRar ag wEw
W ¥ gwIvT 9T § 1 waee ¥ FEr
qr -

“T know everybody is against
me except the voter”.
og ART FEATT F a1 AL F d5HT
e g F@ & oW W
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wﬁmﬁwﬁwﬁmmwvﬁmew
a7 BT W @ T IeW F@T fF oaw

| wa { F § faers ) wi o

I8 qras § 1 & w7 f gw wae
g Frdar frar g & ewA A A
IR AR @AM § | W
et F FRE F GIAE F AR
AT ag gWr 1 Ew 99 St &t
IAART FY A § S I w7 R At
IR A€ IR w1 § AT g=e S
& 9 ¥ F qaFt IEE Ol g S
T AET 1 qHAT | TH-FH K SR Y
ST O A S & 1 T S A
waAS g, ATTA § A1 gEH FE
aTRd Y qig g g afra s
TR Fgamad § 9 A gy § g
Fred FY T Ag § 1 A AT T TR
TH gAY §, I a1a & 1 dAw O Y
FY Fra FH A K o FgAr g ¢

“Everybody is'against the Con-
gress, but not the voter.”

wafad & wgan g 5 e @, gawm
TG AT T wToaw g
fegmara & Wzl w1 dwe fow
T ¥ favary @ fF gk faoedft
THE fFd gu & AR wew o ¥ ag
WY Ay § fF 9AEr IRiR e § )
wiw 1 o fafrma @ 9 s7+ she
sgfafma 78, s giv fafwa @)
¥fie 3@ qaTge ¥ ag WM A ST wmf=
421 %3 7§ & ® wwman g fF gwar g
A6 ¥ IFT ATHAT FAT AGA |

THTH HAY Y FT FUTE J]T STZAT

_ § IR s & ger v A wwr

A A% GERIT AW MR F G,
g ®YE hEW A F | ag AT
VTR < 3 T a9 g9 39 W faarx
w4 | QY e 1 W@ a@ ¥ dEe
& afgd | FH | MT RN WA K
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(47 w34 3, F 97 o019 FTN@H
& {ord omedT A9 &1, 77 Y o I
g1 WIS 9Z 1FATETT AT R T a7
T & | UE TEUTS F1 aaT @, TE ;WA
T {3 A0 |

Shrimati Renu Chakravartty: Sir,
we have just heard two speeches
which T must say are symbols of ar-
rogance. I would like to tell my
hon. friend, Shri Chapalakanta Bhat-
tacharya that usually pride goeth be-
fore a'fall. He said these are all elec-
tion stunts. But the speech which he
has made is nothing rhore than the
various speeches he is going to make
in the various parts of his constitu-
ency saying how much production has
gone up in so many industries and
30 on. But he will not say anything
about the ‘rise in prices, the cut in the
real wages, the spurt in profiteering
and blackmarketing and what has been
the fate of the common man. All that
he will not say. Therefore, let us not
try to challenge each other that we
are 'trying to out-do the other in
electioneering stunts, He has talked
about the increase in industrial pro-
duction, but he has not stated at all
how in these two months, between
the time we 'discussed the last no-
confidence motion and today, acci-
dents, shootings and famine have in-
creased and engulfed our entire
country.

Never before such an orgy of viol-
ence has taken place as ig witnessed
in every State in our country and the
trigger-happy  police has killed, I
think, by now hundreds of young
boys and citizens. Even teachers and
professors have been killed. In any
other country, this would have beén
enough for that Government to have
been thrown out. The trouble started
trom the capital of Delhi where the
law students agitated. Then the agi-
tation engulfed MP., UP., Bihar.
West Bengal, Assam, Tripura, Jammu
and Kashmir and now Andhra. My
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hon. friend was saying that not aM

States have been affffected. But
I say, almost all States have
been engulfed is this. The im-

mediate causes may be different im
each State, but there is only one cause
which is common to al] the agitations
that have taken place. That is Con-
gress misrule. They are responsible
for the turbulent situation that has
taken place, especially the criminal
attempt to stamp out these agitations
by terrorisation and by letting loose
the trigger-happy 'police.

In any other country, if within the
span of a few weeks so many students
had been killed—we can say that our
roads would be literally strewn with
dead bodies if we put them side by
side—such a Government would have
been hounded out. But ours is a coun-
try which is fast becoming a police

.state. It is because of this, on lhis one

score that we want to support this no-
confidence motion moved by Shri Tri-
vedi.

Instead of tackling the deep-rooted
causes of the outbursts, the entire
attitude of the Government has been
“Teach the students a‘lesson”. Other-
wise, how else can we explain that in
UP, in Gwalior and Ujjain, we find
police entering the class rooms and
laboratories and using them as battle-
grounds, destroying equipment, in-
flicting grievous injuries on those who
are lawfully there and reducing the
whole place to a shambles? I do not
say there had not been excesses on the
part of the students. As a teacher, I
cannot say that. But who is respon-
sible for it? It is the situation created
by this Government in the educational,
economic and political fields that is
responsible. It is no use trying to
blame others; it is those who are in
power who have createq a situation
where the whole of India has gone up
in flames.

In UP, police entered the PPN Col-
lege against the express wishes of the
Principal, forcing entry, chasing and
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[Shrimati Renu Chakravartty]
beating students inciuding ‘girls, man-
hand.ing even teachers. When I read
about it in one of our papers, I -was
thinking of the days of old when in
the British days when there was any
such incident, the entire nation rose
up and demanded that there would be
no infringment on the autonomy of
universitits and educational institu-
tions. The very shock killed the Prin-
cipal. (Interruptions). He says this is
not something to be shocked at! (In-
terruptions). Similarly police forced
their way into the USSD College hos-
tel, opened fire and beat up the Prin-
cipal and Warden. What happened in
UP from where we have had three
consecutive Prime Ministers, which is
supposed to be the citadel of the Cun-
gress? In Agra, the Head of the Phy-
sics Department, Mr. B. P. Khandel-
wal, was accompanying the procession,
as a right-minded teacher should
have done, to see that the procession
was peaceful. But the police fell upon
them and beat up not only the stu-
dents, but injured that very professor.
In UP, all the collegé principals pre-
sided over by the Vice-Chancellor of
Kanpur University, Acharya Jugal

Kishore, joined together and condemn-

ed the police action.

In all the speeches of the Congress-
men, has anybody condemned these
police excesses? They say, the police
have done an excellent job; I do not
stand for burning of trams and buses.
But let us understand what is the root
cause »f all this.  Vice-Chancellors,
Principals and Wardens have all been
humi'iated. Academic autonomy and
the sanctity of the campus has been
desecrated. What is happening in Os-
mania University? The entire Syndi-
cate, the entire Academic Council,
students and professors are in favour
of the retention of the present Vice-
Chancellor. But by executive action,
by legislative action of the ruling
party, they want to put in their man.
Political favouritism is the root cause
of much of the evils happening today.
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Sir, it may gound a bid out of place
here, but when my hon. friend on the
other side was paying so much tribute
to hig leader, Mr. Atulya Ghosh, I was
thinking in my mind that this House
elects every two years a representa-
tive on the Shantiniketan University
Is it Mr. Ghosh? Nt a single mem-
ber who hag been a professor, even
of that party is chosen. Persons who
is not even a graduate of any univer-
sity is chosen! I say, Sir, academic
people are not chosen to dea] with
academic matters.

I am sorry Shri Chagla is not here. I
have had iscussions  with our
students. Whatever might have hap-
pened, as teachers we have to under-
stand ur students and, they have to
understand their teachers. But [ find
that appointments and promotions
depend on political people helping
them up the ladder. I have seen that
Government’s entire attitude of deal-
ing with the problem is that of a
bureaucrat and mot of an academic
mind.

What happenedq in 1964? In 1964,
I think, the Chief Ministers met. The
whole matter regarding students un-
rest was discussed. It had not gone
out of control at that time. What did
they decide? Is it not the mentality
of a policeman? They said that strike
must be put down with a firm hand,
even in the form of rustication tempo-
rary or permanert. I remember the
days—and my friend Shri C. K.
Bhattacharyya coming from the same
State as I do knows it—of the great
movement that took place against the
rusticatory methods of the notorious
Mr. Oaten and Mr. Stapleton. The
entire student movement led up by the
Congress came and battled against
them. Today we are trying to curb
and to crush the students by rustica-
tion. Is that the method?

‘When we look at our own children,
I wonder how many there are on that
side who were first-class and second-
class students. Many of them who are
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third-class, worthless people, who
have not passed any .examination, and
they are sent abroad. When it comes
to the students coming from' colmon
man’s family, if they are third-class
students they have to go to Ghaziabad
and Panipat to take admission because
they are third-class students. Most
of them are people who are working.
They get up early in the morning and
rush to the station. The trains are
always late. They go on complaining.
They go on writing letters but noth-
ing is attended to. Then they sit on
track and protest. When they sit on the
track, there is violence. Then the po-
lice rush down upon them. Let Mr.
Nanda not call the Inspector-Generals
of Police, let him call .the student
leaders, talk to them ang try to un-
derstand their dificulties and then
only he will be able to do something.

” The Minister of Home Affairs (Shri
Nanda): 1 have done so.

Shrimati Renu Chakravartty: You
have called some people whom you
think are student leaders. Do nvot call
the 1.G.s first, call them last.

The Minister of External Affairs
(Shri Swarap Singh): I think we
should call the Communist leaders.

Shrimati Renu Chakravartty: You
may call us, certainly, if you like. We
are better than your I1.Gs' who are
killing people.

Shri Indrajit Gupta: We know more
about education than your I.G.s.

Shrimati Renu Chakravartty:
are better educationists than
1.G's.

We
your

1 was saying, about the meeting of
the Chief Ministers. This is the autho-
ritarian police-minded programme of
the Chief Ministers which has brought
about this turbulent situation. During
the past two modnths two lakh stu-
dents have been involveq in demons-
trations. Lakhs more are joining if
this situation continues. You may try
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to gain political capital by saying that
this has been organised by the Oppo-
sition. But I warn you that there will
be a rousing protest and no amount of
police ang pressure will be able to
crush it down.

Student unrest can never be quelled
in this way. The causes lie in the
situation created in the tountry—
the poverty, the frustration, the cor-
ruption in every department. What
is the standard that has been laid
down by this Government? Today,
in the Punjab, you have elected min-
isters who have been given stric-
tures by your own Commission. The
Ruling Party’s President praises Mr.
Patnaik who has had strictures from
the CBI. If this is the ideal, how
can you prevent the students from
agitating? In every department of
academic life, the teachers, the stu-
dents, each one of them, are seeing
frustration surrounding them. Teea-
chers are on the streets demanding a
better pay scale. It is not a plea-
sant sight to see them squatting om
the streets when they should be
teaching in the schools and univer-
sities. Why is it that this happened?
Month after month they have beem
coming to members of this Govern-
ment. to the various heads of depart-
ments demanding a better deal. But
nothing is done. Today everybody
hag understood that there is only one
way to make this Government sit up
and that js to agitate and become
turbulent. You have put a premium
on agitation and now you turn round
end say that the blame lies on the
Opposition.

The approach should be educational
and social and not by calling in the
police. You know, Mr. Patil, the
strong man of the Congress., always
gives threats to everybody. At
Meerut, in a meeting of the Cham-
ber of Commerce, he said that these
leaders . are ‘“vagabonds”. He said
they had no businesg to launch agi-
tations” when their parents went
without food. Who is responsible for
making them go without foed? ¥e
has sold our country and so) nsfor



561 No-confidence

[Shrimati Renu Chakravartty]

P.L. 480. He told us agbout the large
buffer stock he was building and said
that our granaries are full. But when
he left we find that he left us with
she granaries empty, with starvation
stalking the land. He went over to
the Railway Ministry and started a
series of accidents.

Today we have got one or two
Vice-Chancellors still who are very
good. We have seen that Mr. R. K.
Nehru of the Allahabad University
had to admit it that ‘all this trouble
is due to lack of essential amenities.
Professor Triguna Sen, as long as he
was Vice-Chancelloy of the Jadhavpur
University of Calcutta saw to it that
there was no trouble and he left that
University without any trouble. He
had close contact with the students
and hc has deprecated the practice
of calling police inside the campus.
He has strongly expressed himself
against the use of force against stu-
dents. Students need an ideal. Stu-
dents are the most sensitive section
of our people. They need romantic-
ism and inspiration. What have we
done? Have we been able to give
it? This Government has not been
able to give it. There is frustration
from which they suffer, and that is
the cause of this. Between the last
No-confidence Motion and today what
have we done? Every day when we
open the papers in the morning we
see that a few more lives have been
lost, a few more flowers have been
plucked from this earth, never to
rise again. T do not know whe will
eome into power next time. I do
not know whether this friend of ours
is going to be returned at all. But
such a Government that has carried
out its rule with police firing and
using bullets on young students,
young lives, should not be returned
to power.

Sir, we have not given them inspira-
tion. We have not given them the
new jdealism that we had in view.
When we fought the British we never
thought of bigger and bigger jobs, we
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thought of the nation, of the coum-
try and our people. Today our entire
education is not oriented in thas
way. We run after money. We see
how we can get more money, from
the Indo-US Foundation. I was
shocked to find in the US paper the
“Christian Science Monitor” writing
about this Foundation,

“....it is only a matter of time
now but formal action was un-
likely till after general elections
in India.”

The Indo-US Foundation will be a
reality, but only it is postponed till
after the general elections in India!
It says further—large counterpart
funds * are there in other countries
also; countries like Burma, Poland
and UAR are not receptive 1io the
ideas like the Indo-US Foundation.

Shri Swaran Singh: He may be as
mistaken as Shri Masani.

Shrimati Renu Chakravartty: I
have seen what is in the American
papers. You hide many things abhout
what you have done, what many of
your ministers have done there in the
USA, what you have signed on the
dotted line over there. But it comes
to us in through the Christian
Science Monitor, New York Times
and all that.

Then there is the Peace Corps.
1450 Peace Corps people are here.
One Principal of a school at Pilani has
written that he had two teachers
from the Peace Corps and they were
unqualified, inexperienced and held
thoroughly anti-Indian views! Still,
when Mr. Harriman came 1 do not
know whether Shri Swaran Singh or

our Prime Minister had a long
chat with him. On what? On Viet-
nam and the Peace Corps. What is

this Peace Corps? Why do you want
them here? Have we not got the

teachers and agronomists in our
country? I say: throw them out,
because they are CTA agents. 1 do

not want you to take my word for
it. I am sure Shri Swaran Singh has
seen Mr. Heikel's statement. He is
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a well-known journalist of UAR and
ke has made a statement that the
CIA agents have percolated even to
the higher echelons of Government.
@0, what to say about people down
below?

16 hrs.

How is it that we have brought our-
selves to this position? It is because
we have been cringing. The World
Bank tied us hand and foot and made
us devalue. What is our present posi-
tion in the world? What do Mr. Tito
and Mr. Nasser say? Do not go by
their joint communique but see what
they have to say in private. They say:
do not beg but demand. That is real
independence and non-alignment. But
instead of demanding we are cringing
before the U.S.A.

The presence of Shri Asoka Mehta
reminds one of the person who boast-
ed that he was' the Minister of Navy
in Switzerland. Another person said
“T am one better; I am the Minister of
Justice in Hitler's Germany”. But, we
have a Minister of Planning who caps
it all because he is really presiding
over the liquidation of planning. He
has become a Minister of Beggary. He
is today the official liquidator of our
Plan. Today we have 3 Plan only after
it is vetted by the U.S.A. Mission. We
had already submitted ‘ourselves to

the scrutiny dictates of the World
Bank. Now - the second Mis-
sion, the Bell Mission has

come. Now our people will have to
submit to him the details of our plans.
I find that onc of the Ministers ob-
jected to this but another Minister
said: you must show all the papers.
I suppose even our defence papers are
going to be shown to him. That is ex-
actly the reason why today India has
lost prestige in the World.

An hon. Member: For whom the
bell tolls?

Shrimati Renu Chakravartty: That
we do not know, but we certainly
know what has happened after de-
valuation. Shri Manubhai S.hahju
statement with regard to exports is
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the most revealing statement which
we have seen. During the last three
months after devaluation there has
been a crash in exports. Have we been
able to do anything? Nothing. We
have lost everything—prestige, money,
economy. And where do we stand to-
day?

We were told by the Prime Minis-
ter—it was a pledge to the nation—

“accept devaluation; I pledge there
will be no increase in prices”. Yet,
the prices have gone up today. We

are being told today that in November
the price index is going to fall by one
point. Why? Because rice has now
come into the market. But what is

- the present position? During the last

threce months the prices have gone up
on soap, foodgrains and other items.
Just before dusserah you allowed the
cloth manufacturers to put up their
prices. In the meantime, we are
giving concession upon concession to
the foreign capital. Yet, the foreign
capital is not satisfied. I find from the
Economic and Political weekly that
the foreign investor who had come to
India before devaluation now wants
that he should be allowed to repatri-
ate profits at the old rates. Therefore,
more concessions have to be given to
him. The international oil companies
have been pressuring our Ministries.
I gather that at least one Minister has
stood up to them. But I do not know
what other Ministers will do. We do
know that the foreign capitalists have
asked for more and more concessions,
more repatriation of profits, and we
have done all this in order to attract
foreign private capital.

The worst part of it is, what have
we got in the form of aid? I want
this Government to tell us that. You
have sold our country. But what have
we got in the form of aid? Out of
Rs. 900 crores which was promised as
non-project’ aid, only a part of it has
come, and even less has been actually
disbursed. And what is this Rs. 900
crores? This was meant for the year
1965. What is the aid that was pro-
mised to us in 1866? Nothing yet. A¥
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far as project aid is concerned, Shri
Asoka Mehta went there, had talks
with his counterpart and told us that
Wwe are going to get many billion dol-
lars worth of aid. Nothing has come.
This is the bankrupt economic policy
-of this Government.

Politically where are we? What has
happened to us? Look at the Patents
Bill. This Patents Bill will never go
through this Parliament. There is a

. lurking suspicion in our mind, it will
be pushed out. It has already been
changed. The Americans have pbject-
ed to it and many of the foreign pa-
tent holders have objected to it. We
have already scaled down some of pur
clauses, but even then I have my
own doubts whether we are at all
going to pass it.

We are soft-pedalling the role of the
United States imperialism. Even at
the summit conference when our
Prime Minister spoke, in her opening
speech—not in the communique; in the
communique something more was
added—she studiously avoided saying
anything about United States imperi-
alism, the imperialism that trieq to
stifie us when we were attacked by
Pakistan. We are hugging to our
hearts this West Germany, which is
now helping China, thinking that we
shall get aid. They are giving super-
sonics to Pakistan. They are helping
China today and we have accepted
the position that we shall lick their
boots; we shall not recognise East
Germany.

Let us understand, we are not at
one at all with those who say that
China has done the right thing. We
are critics of China. Our party has
been sp'it on this question. We be-
lieve that when we stand up to China
it is not necessary to hug ourselves to
‘the bosom of United States imperi-
-alism. That is our position. If we
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do that, we shall do so to our cost and
at our peril.

On the question of Vietnam what
did we see? We try to keep on saying
what Shri Masani says that the Viet
namese troops are foreign troops.

What was the Geneva agreement? Let

Sardar Swaran Singh tell us. They
said that there was to be reunifica-
tion of the two Vietnams. If that
is so, they cannot be treated as fore-
ign troops. We are trying to quibble
on this question. Vietnamese are
Vietnamese, whether of the north or
of the south. Let them be united; let
there be an election. That was the
job of the International Commission.
It did not do .that. Today they say,
“Let there be withdrawal of all fore-
ign troops”. The only foreign troops
on the soi]l of Vietnam are the United
States troops. Let them get out. Let
the Vietnamese choose whatever form
of government they want to, whether
it is the Saigon type, Hanoi type,
Communist type. It is their choice and
their will. Why should we impose
anything on them?

Day before yesterday, I have heard,
the Prime Minister had spoken to
certain newsmen when she said that
she understands how difficult it is for
the United States to stop the bombing
of Vietnam. Sardar Swaran Singh at
least—I give him his due—stuck te
the position that the bombing - must
stop unilaterally. I hope that that is
the position and our Prime Minister
does not go about wobbling every now
and then. When she goes to a banquet
with President Johnson, she immedi-
ately calls him a man of peace and
when she comes here and is pressuris-
ed by some people in her Secretarlat
and her mediocre entourage, she im-
mediately starts understanding how
difficutt it is for the United States to
stop bombing! Why does she under-
stand things in this way? Are the
Americans Vietnamese? Why are they
there? Let them get out. Why does
she not understand that position? As
an Indian does she not know that
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when the British were here, we were
not prepared to listen to any one who
argued that there was reason for the
British remaining in India? Let us re-
member that nobody is going to fight
your battle, not even your friends, the
Americans. Let us remember that wt
have to fight for our independence,
whether it is against China or against
American imperialism. We have to be
strong and united. (An Hon. Member:
what about Russia?) Russia may or
may not help you. Why should we
depend upon Russia? Let us stand on
our own feet and not become beggars.

Shri Warior (Trichur): They de-
pend on Russia only.
Shri A. P. Sharma (Buxar): We

are reminding you only.

Shri Indrajit Gupta: Try to stand
on your own legs for a change.

Shrimatj Renu Chakravartty: Every-

where this Government has reduced
this country’s prestige. Economicaliy
it has reduced wus to subservience;

politicaliy we are the target of black-
mail. Foreign and Indian monopolists,
big business, squeeze out {heir pound
of flesh. We have given them incen-
tives but when it comes to the ques-
tion of paying bonus, Shri Jagjivan
Ram of all people, who is:supposed to
be a representative of the most
oppressed, goes to that meeting and
says, “We do not know anything; let
the ,two sides, the employers and the
emp'oycecs decide”. Does he not know
that if industry has gone up, as Shri
Chapalakanta Bhattacharyya has said,
has it gone up because of Birla and his
sons and nephews or because of the
sweat and toil of the workers? Are
they not entitled to the wealth that
they have created at least in the form
of bonus? Shri Sachindra Chaudhuri
has given to his big business friends
bonus shares, hundreds of them. Let
Shri Nanda look at any of the papers
and see the number of bonus shares
that are being issued. Today we talk
of socialism and soc¢ial control of
‘banking and say that that is the same
thing as nationalisation. But then Shr!
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Patil, being a little more of a straight-
forward man, goes to Bombay and
says, “Do not worry; whatever exists
now, that is socialisation; that is social
control; that is everything; it is only
a way of giving a sop to some people.”

Mr. Chairman:
now.

She may conclude

Shrimati Reny Chakravartty: I will
conclude now. Today we see famine
stalking many parts of India.

Shri C. K. Bhattacharyya: No; fa-
mine is not stalking India.

Shrimati Renu Chakravartty:' He is
a blind man. And the excuse is that
there is drought; what can we do?

Shri C. K. Bhattacharyya: She is
absolutely wrong. Famine is not com-
ing.

Shrimati Renu Chakravartty: I am
really feeling great pity for my hon.
friend, but he does not matter. He is
not to be taken very seriously because
‘there are other people here. He may
ask his own colleagues from - Bihar
and U.P. who are very much agitab‘
ed over this drought. They are calling
upon God. They are saying that it is
God-given drought; what can we do?
I want to ask my Bihar friends one
question. When there was a cry about
lack of food, in the beginning of
August there was a huge protest
against the strikes and bandhs called
by the Opposition to draw attention to
it. At that time the Congressmen said
that this was an clection stunt by the
Opposition parties and hundreds were
put 1n jail without trial. Today you
suddenly say that there is grought and
now Bihar must be saved from famine.
Did you not know that? Sowing had
started by the end of July. Did not
not know there was very great short-
age of railfall? Today you suddenly
realise that there is drought. How is
it that this has happened? One man
is very happy and he is Mr. C. Sub-
ramaniam. According to him, PL 480
is the only panacca now, because he
has not built up any buffer stock; nei- .
ther Mr. Subramaniam nor Mr.
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S. K. Patil has done anything. We
find that the shadow of the 1943
famine is today stalking Bihar and

U.P. You find such a situation to-
day. There is no attempt on the part
of the Government to do anything...

Shri C. K. Bhattacharyya: She
wants famine to come but it will not
come. '

Shrimati Renu Chakravartty:....to
see that all the surplus is to be rushed
to Bihar, all the surplus is to be rush-
ed to U.P. Today I heard that there
are many people who have got sur-
plus hoards of food. One of our friends
here—I think Mr. Trivedi—was saying
that somebody was walking over
jowar. It must have been a fairly

rich landowner who has been able to-

keep that jowar so long. Is it not
the job of the Government to take that
surplus and send it to those who have
been afflicted? We have failed to do
it because the machinery of the Gov-
ernment is rotten and the very base of
social class on which the Congress
stands, is this rich land-owning class
who are the hoarders and profiteers.
You have forgotten your Bhubaneswar
Resolution. Today all those things are
gone. Mr. Patil, whose granaries were
full, has just now come %o the House.
Due to him we are today reduced to
be subservient to P.L. 480. For that
also we have to pay in dollars. We
have devalued our rupee and so we
have to pay more.

Is there any mational food policy?
None at all. Rush food from wherever
stocks can be requisitioned and boun-
daries of States should not be allow-
ed to hold this up. Let us not play,
tom-foolery with the Food Corporation
of India any longer. Let us introduce
rationing in a'l the deficit pockets.
Whichever way we look, this Govern-
ment has brought down this country
to penury, starvation and in the comity
of nations we have to hang our heads
down in shame. That is why we charge
this Government that it has brought
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us to this plight. That is why we sup-
port this motion.

Shri P. Venkatasubbaiah (Adoni):
The hon. Members who preceded me
had made a forceful and vehement
speech attacking the Government and
its policies. I have been listening very
attentively to the speech made by the
hon. Member, but throughout her
speech there was not even one cons-
tructive suggestion and the speech.
was always negative in approach.

Shrimati Renu Chakravartty:
confidence motion means that."
shoulq there Be any
speech?

No-
Why

constructive

Shri P. Venkatasubbaiah: That is
evident from the entire political situ-
ation in the country, as my hon.
friend Shri C. K. Bhattacharyya has
very pertinently pointed out. The
Opposition Parties, or rather, I cannot
say ‘parties’, but the Opposmon groups,
are behaving in an irresponsible man-
ner and are not only wrecking parlia-
nmientary democracy in the country but
are also creating chaos and confusion.
The various ‘bandhs organised by them
and the coming together of strange
bed-fellows who do not have any
common programme or common
approach towards problems. .

Shri S. Kandappan (Tiruchengode):
Let my hon. friend say somet}ung
about Andhra Pradesh.

Shri P. Venkatasubbaiah: They have
entered into an adjustment; they do
not want to have any electoral alliance
but they want an adjustment. My
hon. friend Shri M. R. Masani was
saying that they were entering into no
electoral alliance but only there was
an adjustment. I ask: Adjustment for
what?

cﬁwqﬁwﬁ A7) : STy ww
Lac I RE
An hon. Member: To defeat the
Congress.
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Shri P. Venkatasubbaiah: This ad-
justment is only to create confusion
snd chaos. The electorate fully knows
that these Opposition groups, what-
uwver may be their tactics, cannot give
1his country a stable government. They
l:now that. The- Opposition groups
mnay play some mischief with some of
1he middle-class people, the people
living in the urban areas, the intel-
lectuals and so on. Of course, we do
sympathise with these people, because
the cost of living has gone up. But
the Opposition groups want to creatc
sufficient mischief, sufficient confusion
angd sufficient chaos. Fortunately or
vnfortunately, the press in this country
tas also adopted a very negative atti-
tude. No agency of the press is very
1nauch. alive to the situation prevailing
in the rural areas.

Coming as I do from the rural areas
nnd being myself an agriculturist, I
know what tremendous progress has
heen made during all these years since
the attai t of Independence. The
irrigation potential has gone up. The
peasant has started working seriously
wot only for himself but also for the
sake of the country.

Y gw weT wHATT (A7) © A
¥ T A AU A I
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Shri P. Venkatasubbaiah: I know
that Shri Hukam Chand Kachavyaiya
may be confining himself to a mill
area, and, therefore, he may knowing
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only about textiles, but he does not
know anything about agriculture; I
can say that boldly.

st "y fawd: 18 wer Aw
AT HTq47 7t |

Shri P, Venkatasubbaiah: There is
considerable improvement in the
agricultural production programmes
of our country. It may not be up to
our expectation. That is a different
matter altogether.

But if we take these three Plans
together, we find that the irrigation
potential has gone up to 18 million
acres in this country. The production
of foodgrains has gone up from 50
million to 75 million tons. In spite of
the lady Member Shrimati Renu
Chakravartty charging this Govern-
ment and saying that the people of
this country will die of starvation
because of the wrong policies of this
Government, 1 stoutdy deny this al-
legation and this forecast and even
though we may not have any exter-
nal help either from America or from
any other country, I dare say that
this country will survive, and the
kisan will make this country live for
ever. It is no use misleading the
people. 1 am also throwing this chal-
lenge to them. Let those people face
the elections which are very near,
the electorate’s verdict is awaited.
Let them fight on fair ground. Let
them not use this tactics. In Andhra
Pradesh, the Opposition Parties, tak-
ing advantage of the agitation that is
going on in the steel plants have pur-
posely advanced their bandhs from
the 16th to the 2nd instant, and they
want to add fuel to the burning
situation. They have joined in
this mob fury; if my information is
correct, a bank has been burnt and a
man thrown into flames. Today in the
lobbies I have been requesting my
friends ‘from Andhra belonging to the
Left CPI to join in an appeal to be

issued by ali the parties to-
gether requesting the people
of Andhra not to indu'ge im

violence and arsdn but to agitate in a



573

No-confidence

[Shri P. Venkatasubbaiah]

peaceful constjtutional manner. But
they are reluctant to do so. They are
not prepared to issue an appeal. So it
is obvious as to whose hand is be-
hind these acts of vandalism,

Shrimati Renu Chakravartty has
been preaching to us about patriotism.
‘We know more about patriotism than
the hon. Member. Perhaps memories
are very short. During the 1942 quit
India movement, in our war against
the British, we know of the traitorous
role played by the communists...

An hon. Member: Imagination.

Shri P. Venkatasubbaiah: 1In the
press also, there is a report of an in-
terview given by Shri Nambudiripad
about the Red Guards movement . in
China. His replies to the questions by
the correspondent are most astonishing
and revealing. That gives a clear in-

dication of the direction of the attitude

and activities of the Left CPI. I only
want {0 warn the nation to beware of
these people who are prepared to sell
away the country also if it will suit
their ends. Coming back to agricu'-
tural production, to which I wanted
to conflne myself, it has been stated
that in many States, specially Bihar
and eastern UP, drought and famine
conditions are prevailing. In spite of
the fact that drought conditions pre-
vail in various parts of the country,
adequate steps are being taken so far
as the irrigation programmes are con-
cerned and the production programmes
go. Our Government are determined
to take up this challenge and have a
new strategy in agriculture so that our
economy may become self-reliant and
we need not depend upon other coun-
tries any more for our foodgrains.

I think it is the duty of everyone,
not only members of the Congress
Party but also the members of ail
Opposition parties to give a helping
hand in this and not to criticise Gov-
ernment and behave in a destructive
manner ang create misery in the land.
We also have beep stressing this and
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saying, ‘let all the other activities of
the Plan be suspended, let everything
be concentrated on agricultural pro-
duction and agricultural production
alone’. If that is done, we are sure
that by the end of this Plan we are
bound to succeed in our attempt to
have 100 million tons of foodgrains -
produceq in the country.

To achieve this target, what are the
steps that should be adopted by Gov-
ernment and ‘also by the people? This
is a matter to be discussed. It is a
matter in which the Opposition also
should lend its hand in support. In-
stead of doing that, they come here
and sponsor no-confidence motions
knowing full well the fate of "such
motions. It is only for A propaganda
purposes that these no confidence mo-
tions are brought up.

I would also appeal to my Lon.
friend, Shri Trivedi, to search his
heart, go into the countryside and see
whether no developmental activities
have taken place all these years. They
have taken place and that cannot be
denied, unless one wants to = ignore
those things and blame Government
for everything. We blame Govern-
ment for drought conditions also. It
rain does not come, they want to
blame Shri C. Subramaniam for that.
This is the role being played by the
Opposition today.

' 1 would make a sincere appeal’ 1o
my friends. We are . wedded to par-
liamentary democracy. We_ have
adopted a Constitution by which we
have given equal rights to every citi-
zen living in this country. Let par-
liamentary democracy operate and
succeed in this country. Let the

_electorate give its verdict. If it is

in favour of the Opposition, we are
prepared to bow to it and sit in the
Opposition. But we cannot proceed
in the way we are doing now. It
they think that by this unruly beha-
viour and by these obstructionist
tactics they can cow us down and
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bring disgrace or shame to Govern-
ment, they are thoroughly mistaken.

I know the opinion or feelings of
people in the countryside. I have no
doubt in my mind that given some
time and also a dynamic programme
and also the mnecessary enthusiasm to
go about, we will be able to achieve
our target and fulfil the Fourth Plan
goal.

As regards the law and order situa-
tion, I want to say this. There js a
students’ unrest. Nobody denies it.
But. I want to ask our friends to what
extent they were responsible in incit-
ing the students. There are some diffi-
culties which the students have. We
do sympathise with them. Our Edu-
cation Minister has very rightly

alluded to them. But in addition to .

that, there are certain extraneous
matters which are not at all connected
with academic institutions. These ex-
traneous elements take advantage of
the situation and incite the innocent
people to revolt or stage demonstra-
tions against Government.

The trade union spirit is unfortu-
nately entering into other services
also. The policemen of Delhi are also
following in the steps of the trade
union movement. This is not a healthy
sign. 1 would: only request the hon.
Home Minister and other concerned
Ministers to see that their grievances
are redressed. There should not be an
impression given that the Government
is not alive to the needs of these peo-
ple.

As regards unrest among teachers
and other factors concerning the law
and order situation, I would only
say that Government should be more
alert and more responsive to public
demands and feelings and see that
they are redressed in a constructive
manner. The dministrative Reforms
Commission in their interim report
have also suggested the constitu-
tion of two bodies to go into pub-
lic grievances. So far as this matter
8 concerned, I also agree with the
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Opposition that the administration is
not up to the mark and is not upto
what we have been expecting. Some-
thing drastic has to be done to over-
haul the administration so that they
may look to the needs of the people
and be reponsive.to their new urges
and aspirations.

I would again appeal to Shri
Trivedi to withdraw his motion.

Y wo AYo waat : awrafer wiicy,
& 3 wlqvara ¥ W=T F1 ARAT T
Ffadagrgm g awaar g far
gfarara @ W™ @ A agd

A E :

# SO NRW FT Y 19T F
I 92 & g A7 fro go Hro T
st ara & 1 w AT ¥ 2@ @ § WA
XOA 48 HIT & AT § FHY TE 34T |
7gi a7 faardt srdew ¥ @1¥ # *sf
17 AR g F@y o ¢ fF faenfagt
H A e dedt a1 @ry | mfar
faendt Saq d gw aa AR E 1 o
w1 ata g1 e ¥ faefaai & wam-
gagar o wg) & =gar g f®
ad e # faad seaedi ¥ qer
ST afer \ dg FEr ST §
i amoedt wRgfet w1 qar gER
A T WY TEH 9 /TR AR A
g § fF ofefeafs ot mie g@r
wg ¥ afe & sroRy aaeTAT Sgar
g f5 faaet seqmi & foreer 1 o
¥ ITAWT A F4A fawr & AT IR
Fe1 & f aofa ¥ 99T w1 Aawe
a2 F wedr q@erar g §
fs mre frenfagt & @@ A M
1 farw q9TaT T WK W a%g |
I AR FT TTHE AR Y. wrfirer
# 77§ aY qg WA A0
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[ o H1o Tl

FIHGR ¥ AATTT G Frore F ffeaer
wH g & wawAaar § s weR &
foramdt ot f 37 ¥ 93 & s WA
qIT FeaqeT AT o o wifT F=7
RiqT g I AT w @ § 1 9
rgfrw AT qro To o Wﬁﬁﬂif F
*mhmﬁwgéaﬁmmm%
fafausr a1g@ 7 g @31 F& T
AR dmw ¥ wg wAT, § faenfaat
FETA A R FT W@IE | TG Fa0
# gt ¥ e AR ¥ 9g T w G
Tfaaer a1ga 3, T4 @9 w8 qOF
FA g IwoaEs FE F R
fafaaer #Y frmar 1w @19 § FFay
farsrr seqmi & @1 §, WX A T
QW far AT HX AW FF IR
o qraTa & faare e fegmmar .. L L.

ot wifat fm  (amT)
v |

oY ®o Wro et : A @A
sy gt § | SART AEH EWT
wfed fF agi & Fiwa iy Twer
A, agt ¥ forery it ¥, agi A v F
foay Wt gem § WATEET ¥ IR
ST F ITY ATRT JIOY & | ST JAOA
AU TTE HT AHIT A AT, IR
FRfex méx v = &

zgd WAET TF A geAar &
e Jrgar § 1 fo o gAo §eX
s falt waw F fafeesr awa ¥
o7 2@r fF TEfwal F FIT Vo To Ho
& S[aT FAAT FAT AR & ar S
wefedl # I WX wERT TN
¥ fory o o g w9 FT % 8, w4 §,
€ &, faeem w2 #gr f asfeal &
FIL gTF AT SSHT, T 9T AT 7
FU 1, dfeT dy §f fax de @9
FFT T g TG T WL AY, ITHT
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T Gromar | # Fgar AR §
T AT gIAM KT g ot @
afgr | fow @0F & fearfagi #Y
gfew gra fsat ¥ = s, fow
g & faaiagt ox Mfeat ot g,
fore a0 ¥ @1e a1 ¥ Fafaas sy AT
T, foam a0% & g grer & fafeas
F w7 g€, 39 gq AT HIEA AW
B Tfgd | s i Ak "
FZT AT AT w7 AT s st
A g wardt e fefegwe dfge
F T F AT H F fAag wdhwEs
fefgwe Rz g 1 wrge
WET ¥ Ag g, NqTR@ A g,
TR A FE G, @S A 4@
0 faardft mER g Wi @Y
WE? T AW TE T FTIOT qMA
g wfraaif@r v ama &, IT
werar wifeen geaETa faars T @,
firerr qafr w1 agery #1 Fforwr w7 A
T oA W IE g fF
wE® IS & fF o« oF Ry
T &Y IA% "raw faaqr S gara g
9T TRT | § gwAaT g 5 T qfardy
I § T ATE WTCHT A AT
=tfgr. | foar w5 st ¥ ST
¥ JWT 21 T AH SHA S Oy
w2 & fod ford & o gmraTe fod
T 7 g wFAT E | WY aQF &
o9 @ awedn 97 fa=re §¢ & o
TaifaF fesor ¥ ag a@ s
oY T @ WQIE | T & AwAA
NI, TF TSE §4Te gaik 2w &
awy & faadea) & oy g ame
I EF I R qw F
arer &, oy AW F v frwrlar §, €Y
< 3w F1 wfgey fadT war &0

AN AW | W Ny
e A gra W At g
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A FTT &, IH F AYHT FTAT ATMRY |
A% I wfsar a@Tg awr §
o To Yo T AT FTH & | FTHIL
WET ¥ T AT AT H qe1 A 0
FT THRAT ¥ qHFIH I G TY T
oA F AT H e § 1w fy
R g gEm R FaE ¥
a1g Fgar § fF 3 ¥ avg A W
a9 F IA 1 fadmw X AR ST
a1 &1 78 fr #ar ThAY I
2a A FY A | wETORT ST & fag e
gewre fFar an & @ srfae &4t fear
T § | SARY WHAR g AT O 2,
S w9 & ag @F et | ag ey
Toifaw 9 FT oATRAT AE R
iy Firferer 7 mam & ag wga Fedweg™
qz@d 91 a7 safeq ar  foEY goe
AT AT gH g9 F7F & | 99 ag qIA
# faer SIAT 47 A1 g9 99 A9 A
g1 FT IAF TO0 AT g9 AF A 7
are ga< fafarr 2y & 1 e dea
Ft afgaar s gfam 37 § g7 9w ]
a wgt w & 77 fegeTa ¥
Mfadt ot afent & g 9 faardt
R FY FI, fFara qrareT H
g, gaw foet o gfemrr & sfaw
Y AEY 33 "qAQ & | § FFAT ATEAT
Z f Ay T Melt § 3 T AT TP
T 97 aRAT Y | TA FLHIL FY I
s qg gt gz ST 1 WAL AT AT
& T 9T EE T FT A7AT &, AT,
STt AT ¥ AT T AG FATAT
2, A% q & AOGTC I G AT §
q ag ACET 9w AGE @Ay AT I
qIETT FY g AT Afgy |

gr9e & ant ¥ ag wer w1 ¢ @
ag AqT wRA & 1 T FH
wm‘r%a‘rmm‘rgﬁ:
QT 9% Tl § T arfon wayet Y
§ o wgh & B g e omh @ W

KARTIKA 11, 1888 (S§AKA)

Motion s8o

. ATST SATET qEAT § A gy & o aran

9T AT R, AT §T W HGL A |
T A T AR gy F A d § A%
¥ F A § gz § gdt I O @
21 ZEHT A FET AG & 1 F q@aArw
g g f faarae & 7@ § o7 78
Fgt T 5 wfor wf gt & AR gm
g war ¥ ;T FE smEedr
AN D Tw oW w R
&t feard 7% 1 fod oz wg feat f
9 sqaeqr £ Y 7€ & Afew
W f v sqaear &Y & 1 FOE T
sars fedvrede wwad &1 fey W F
safedr fedvgiiz & wl & fag
form®T Faw wa OF W g g7 W
feqvmiiz wear, sgf@ &1 T |
FOIT &7 & A0 gaT § | W
#rgA7 gfatea Gfefade sas 3
A AT QU IAT N I FHAT 4T,
qu fage g awar qr.y sefoai & &
IaTwAw & 47 oy o & fordl g
qErgwr & | g AR g F 41 F
9T AT § | AT = & v § W
41 fordr O & fomat Qv g w1 gAT
rmiNngE T I T & oW
B FUS &1 fear s gq qwet #
AT 3 & fau | o agi § fewiw
wTE at srara ag frar @ v @
g qre dar A g 4 oA ¥
fafreet avew wex & fr g g 98 dt
Fiw w30 fr 2w & e fmr Wt &,
fivr ForeT ST ¥ @t 99T § 99R A
‘TR WK qg oY g v A fear
T & gy & fag fadY e A
forrare 7Y &, ad for A oft -
R A &, a7 Age Fatwer Wt A
&\ ag Ava wafadr o T

It was the greatest calamity of this
Government, and this Government
must resign.
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[m'ﬂ'otﬁoaﬂ'ﬁ]
few wafwer a1 qEw Q@
forderd & 1 78 W wTEEE W
@ # A% @ @ A e
qEd § AT @ W@ Y, A AW
TaH S At 3 1 gEa ardy R
T T AR ¢ IAv A
@ FER ¥ WA a2 AR
geaeaT W Y § & wwwat § waw faw
& € ¥ 7 aER frede § )
T 5 e ¥ wom @ @A
wifgd |\ ¥ yafeaw agw i o
N f5 3w A gaw A § FAgT T
W 1 A AT g et f
T arfasie § Swife &1 Jw @
afew w7ar & s 3w N o Qe
wifed f& T8% A &1 fear @A
AT | IF qaran 5 werg g
¥ H T A | TG R
TN & A7 ag ger aifed o
Tq FUF FIAT AT Lo I T G
farw &, ag &t a1 T, o To "o
# fod ¥ qafes sl s
#1498, fafred #1 agamw %,
fafred #Y J&t & a1 &, ag @ @
wfed 7 avea fergeata a7 wd-sqaear
Y AT FIF o T4, qg AY AT Afed
ST g A & s A arear @
Y =fgy afi e T o qHo Tl
arga, fedtw qadt anga a1 wy fomy
e TE WA WERT & IW 4 F
R ¥ fragw #3q § Q1 ag arq g g
wfgy, we & agw 1 Aiw w7 § @
ag a1 Ag) g Trfen, g @UT A
2 f5 3w 1 wo1TE 2T F [T
FOT &1 qFaTT A g1 gy, IAH
R RV qT@TE G | W A A
S f war Gt o Fgdr & @ F o
g agat § R A0 qufsaw @@
¢ R Mg ¥ R faars T
w¥ W 7 v § v wmar werg
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e

FAT F AT & Foar w0 &K
w%x & fag darc g

T 77 W 3§ e AT W &
R T @ T S A @
FeA faw & wifew § 70 31 A
Ty A T G g R Y 8
R kA YA T @
% fafrex gae w2w 3 faar f
W FTEN T R T T A Y
q 1w A o e wré e w1 Qe
T A G T FT A Y G|
ara 7g & 6 U @ T ¥ TR
Fak #t @ fafrex 3 wf W
W F @ § AR ) '
aTEATE I | IEA 75 AW T 8
% ¥ ¥9 v X foy fs wex fw
¥ fae® 7 W1 feat Q1 G
FA T A AT e o A

e Fw g1 A ¥ ol A

qTeae & T & 21 wifeT m%
T @ Mwat g ot §, frfaai
Y fegw s gfear sea & wAEA
FreaTT X A &, v Ffre aret
F A F THg TOF ¥ IAT R F
faarff s ¥ a9 Ay GFA @
o IR frware F3 awdt §, @1 w7
= g e q@ qw ar qer ww
¥ 9E ST § O T @ [ A AT
At 2w oag W oA @ R oA
#ro o T F A § W T €T
¥ gy dar AT § 7 ww & ag guAT
et g fr < fafare €1 Az
& a= W 7@ fra wy w6 A fomr o
w AR W@ AR ¥ & gl
Efazam AT g dqzgg 71w ¥ AW
ar 31 & geat argen ¢ fr @ safe
T CIFH 299 &1 31 @T@ &I AH
O ¥ forrerd few A 21 & e
fafaeet ¥ Q@1 et § v 9 ara
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12 9TQ TqaT a7 qifagz s omr
7 frr 3 7 Forsdrerdy fr #Y 2 oie
ITA AN rgATEY 2T T FITRET
¥ aré ara woat qwr w@ v @, o
& add & ga-miw 9 7t 2, sw A
frderdy g a1 &

& mmm § 5 gw wng av a1 =g,
FTAIT WG TR AT 7 T, Afwwr 7w @+
AT AR TFA, FifF T T [T
A ¥ AR ag qAE F o A
T g AIHL IGE § | 7 A AT
T 39 97 fawaty w@r § W\ 7 sAWT
I 93 favarg @1 F | WX TR
F a9 97 9T S0, A OF a7 At
A g {9 § AR A A
R @ qam M7 gawr 4o &, Ffew
wéa”tfrm%m mrmﬁ
L 4]

TF TTH A gy e § ok ofeena
1 U1 N arer § WX A ¥ g
¢t e E aww wfeds waedw
¥ g Wt #y fQudr Mfew
fer m & 1 mgwt @ A wnfE
BT, TR A duwe FRA AR
e FY A Fwed BE F qg FEW
IsTAT AT & 4w ma § fF oA o
FH FY WY § A g@ @A Y
afmgi # ge@ ) @ 1 wifedw
fRlEl &) Free @ A9 FIR AT{LH
¥ i fodr o W 1 ag W wEr

a1 @ & fF Y S g A oAt @

T FT FIH FLIE &, ST H A a1
faar smam 1+ & g A9 FAT ATEar
g frag fafrer e a2 @1 @, ot fa
AT |qTET § | OF AT A @
T 2 1 fafaeeT a9=T WA
3, =ity g% fag fedt @ e
fordwrT #Y Je<q Ag & | @R e
FATT F WA FIE T=T QAT FAT
T &, A e ey § f geer
frena & oy fomrr § 5 g fafreex
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T, g WY § A Fr arn
2 & gTer g4 ot ¥ Frde sEa—
WE ¥R 98 KIGIE § AT A
F gt MI—Fr o aret A
aifeears & @791 &, &Y forr At 3
1962¥rmr%{1ﬂm’}évrrﬁn
gt T a7 % fremt @< @
2 ST BT Ag Y et wifen,
wifr g faeger a0 &

oA qT W F FITQ qgd v
@ & TR 24,000 TRGY @-
amiw szt T AT @ @ 8, wdife
T P A WHE wEgE Ty
a1 @ I wAder § e @
X 9 'fF g7 Wt gy & g
? w fag wgt W W femr o
WY TR I o uwr Afy
¥ afcad aff fer, @ 25 Tk
® o wHED TR 2w FoF o
w1 ETH FA M RE ) F e wgew
¥ogfica e e g} 2w &
o wRRve q fer s, R ¥
WET g FTWA QY |

st R fra, s Fwergen,
7 gferm w1 forp fear 1w oz wd
T8 ¥ f5 @ ‘T = wT T
T, @ ARt F & FAT S odfo
& d= #Y foan s gt & fag fad
gfew 1. saeqr £ S, w@ifts @
FaT § fF agr & gfae i wadde
TR W T REE F gHg O T
Q1. 8qF | g9 9T & 5 dg 1<
QA R Ifaw aet § aAr T A
W za g Yfow aral &7 feaig
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[ go Ao FAT]

¥ od w7 dvgan g e faQeY o
# gg areq T8 & fF & w0 W 99
iftg Ta #1 fro q%, fag w5t
faos R Tt ¥ g fear a1, R
F ol A dT FT gw AW F Awn
%"cmﬁﬁrtﬁ@rb o do  dlo
TR G F T AT S7 A fr
wE Fwem ofs fawdt 99 & gAY
Q@R @ § TANER TAq IqH
fagfral st de ® & 1 gw W
g7 Trw o ag fra )}

N e Wy (Is)
WA T qaE A% 98T | T JTAEIT
W ¥ I IT SR AT s
T a%a § S M g & gae Ay
g oK qgr WX I@ WA T I
aff g § 7

wafa wgi
fad THa FT @RE |

qada qoe

Y go Ao wawit : & zg fade
Fo WgdT § 5 amw @ e
Y FE A% WE s g sl
qzw, i, @ e # k& F%
a1t fggeae & g W@ g, afeq ag
TATE §F Y I avelt A g

ogt aF TF A ATE AT wIE-

Fq #1 arew & W & a8 R I .

ag froh, Ifeq o aa & w7 [
argen § iR & wrerae S e
wTepmTfaET F4 | T T wET AT
2 FF g ¥ e i ) & firdea
wTr wrgarg fr gdwwn € oftew &1
o A g & 1 et 9T A
aFt W SNT FET G, Wi W
a g &, T g R,
F AR IF 1 st afaet frw

angwﬁtq'rg,aywﬁfqm-'
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fa@i. & amem 7g a@ w8 1 R
B agw #1 A} faar 9@ | gw
R 98 97 AEY FG7 | 3¢ ¥ faATe

fazie g m R T@ g WS-
&Y I|Te FX G faar S

gamfy wgm - Ot fawdw
TEEATREd FAE Y difen gE &
39 § ug bmn fF1 @ o @ew o
R qF do1 T, A FT WA g famw
DERTGHT | W IwE & fE
T T F oy FT |

Y HAAG QLT FF G |

g AMAW wEw T, Wy
ad
Shri D. D. Puri (Kaithal): Sir, may

we know how much time has been
alloted to this debate?

Mr. Chairman: 12 hours.

uﬂ' Ko Ho El"ﬁ: H’W‘Tﬁf
e, A ey @ & qg wew
e g fF ge sl o wed @
gwar § 5 ag wfavare swava @i
wrar T R, Afew & wwar g e
ST T &Y AT a9 g, Srw ag sfqwEra
WS A qET T | e ar 8%
Y W% %, 9 5 W g ¥
7z dag &1 Wmfed wfedww §, WK
7g wftwmw s G wWw@n, @
¥ wuwan fr faQeflt of &Y a6
T W T g, gaife Ay
T g e @ & Sfd & N wwax
gifes weAT S1gs & 9EF § FarT
& &

g7 wfgwnmg s ) faEe
w3 g3 &@ grn i was & fogd
gfadws o) g wfeguw & i
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F ot A\ Y weny gt & fa & s
R & 9fT a8 wlrgars-wears wmn
T REE L AT AN fadeT, N wwEy
A st I FHTl & worgds A7
¥l oY qaslt 1wy g, A feed
ot & 7 A go ot Tafet & dw
AR T & W WA § 1 F FZ AFAE
fegmamt § a9 qeefr af
& Qg § W faard oF <1 At &
F§ A€ atq T T 5

Fiug dfvw : T ¥ @R
ardy, off fesr & @7 i faelt wnfeat
DAL T ARG FT TR TF W FX
@ 1'% 39 wrag ¥ aga wlew
EY wgAT WA § | fadely orfeat
¥ AWAE gEE 7T S AT qgi
O & 3 ¥ & gaw AR AW 3w 41a
F QAT a0 qFAT 2 fF faw g 7
geq § arge aY g faafagt & srar-
FAT w7 WY F & F, GG F 7=
Wt frg ag & faafaat & wee
T A MO FT WwRE | T @ & day
¥ wgAr g g R g o faanfaai
F GrRIAA1 ®Y A F1 Y AT AT
g a@R & Qar 3o 4@ fRar &
faed fat & 97 & faarfaal & w=-
A gq & wF A A FY FaW ITHY
FweTsl B g & AT 37 F aqEE
FA ¥ fCIs@ § 37 & Ty I
wez § 139w o ¥ wiafafagt
B FAMI, ALAIEAE B JAAT
AR WY AWM H AT WHE AW
F F feRee § 3T AW R AT I
& g 7= ¥ A w9 fear Tw wwer
™ aHEy W) gamrr &1, & wEar
g 5 gaw ufus o L 0 g
@ W F Y w7 asd o7 1§ am-
dfagi ¥ qear gar § @ a7 &
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oz et . wgfree weat & g
argar g fF o fm ar v ¥ A
FT ARG AT OT Fq AT G F
™A@ F wRee @ fFw g &
g 3T X @M fwwr wam g
T w1 7g7 39 I 1 syag faar
ITET & A T #Y 9TE ¥ UF WeT WY
T o @1 T FEfE
o #r ggew A o TwAdt A
fraaam & v Tga wig W@ |
e ¥ gewe foar a@ wg fF
T & arg gurd #rf gaadt ad €1
IfFw T 7 N FAR FIX WTFAT
frr o wwr Y Y A g
Tt Wi sy @ @ 2, uFfae

oF wer W faww w1 AW F owfa A&l

TG g7 A AR TF 9T ¥ A et
&3 gl fF sty & gar /ey agw
arfeat 18 & aor @ & 1 9w aret
& vy Tga afeat Tfeea
% 33% €Yy & a9 73 § | 4g wwad
zafar gar f5 oF 936 wReAt wee
¥ AAfyeee ol f1 @ w6
a0 qTE arfeat | #F QY gAFT WA
TR F7 o Ffew Y, Wy F qww
axar g fF am aR ¥ I AR @w=
arEf T WY TEIHA gA § £ AT
F 9T T W RNIEEEy  qrfeat
¥ 39 ¥ @9 TeTEA g &, WS I
FT TIF AATHI AET T GATT QT |
Ffe o A-Ffre ofer § 6
W Afee Ax wafee Fgfe
gfeqi §, SAF AR A F AT AN
TEREA AT & qg 9F WeTd A7 A
&, A 3y 1@ MW FwA @y g fow
w1 wa A qfg & wwa §, AR AT
Qa3 fF wed gRl S w, @
ag qAq % & fr faamg , vy (A
¥ GraET I5E & AT §F  wiEvar|
F gema &1 W AL AwET g QY
T |
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[ o To wwi]

wamfa wga, w7 & Fgar qngar
§ fraar i fey Al & v aw
@ a2 FY qHears A gATE
FO ¥ fa¥ &1 1 o9 gAR M F 7]
figR M7 go dio & wEr WY AT
F FRT FOT A AR T AN Fw
Iy &, # fraea wTU W § €
wifgql ¥ fF Iq #Y 9@ WK A|W |
# g 713 ¥ Arq Fg 7w § K TEHR
INTEF ¢ | G ¥ AW fEar §
o & 4 oot ol Y a7s ¥ 9g Fg
awar § fr 9@ aw T qrEt A A
W AW F o] @ A N wrl
frt M 2m s Y Hq@ R aT Q@ ¥
¥ 7T EAT | qg FIH g FAw oY
& wT aw )

=) R T FEA AER H{S
ear g W ?

Y o wo wat : ag wTy A ferwan
fagr v

St ged WX wgaw ¢ wiw et
T HET § |

stgo wo wat : FF ot wgew
Freq WEETE ¥ wrefrE gt § Sar-
I FTY WY T Fay A 99 ¥ faarea
H et o st ¥ ag W f
Jearew @Y @@r WRNTE st § Afa
ol 1 FaT gt ? & g AR ¥ AwgT
i ¥ qraey TEaT §, EWla Ay,
o o § AR & I ¥ e %
war g 5 ad aEn § o 3 wogd
¥ ofraw i w ft F91 38 & feg
wry feqr WX 99 @Y @9 ¥ fidy
ey frarer o & fF gwR 2w WY
wifgs fegfa wro @Ta T gu W
21 O TqO R FAAAT W
wem§ i & w7 & Ig ¥ X w1 daww
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e 1 M F A g ITF AR R
frae™ &1 &t §aA W A &
foramrare-art gamk fadet qret & W
weY fFar #@ ¥, g § af@
AWM AT TEATHC qITE F A wwifs
F TR T I J AT T AR ITHT
Y F &, 39 F fog it g &
& W g gHdr ¥ OF wEeE
AR AR Sage  Feeefed
FeAQ 7 33T far @ Rmr wtd
wa frax @ gm srife fadme
FET &6 ¥ {F wifa F wfd,
qaes ¥ afg e 1 fraer e
s owear SR e ¥ &
qAWE @R Q@ 9 & qf@ aw -
T | FEIC A T RAT AV A
gT dg WY A% AE FF, I @R
FT HOAT &% ¢ 5 ¥R 10 9 F
froiq #R fr g a@ #Y g wTE-
wa B o 5y A 99, 7w e
FTg® ¢ i g §UF 7 7 €F
8 W ARl F fga # ever Wk
w1 fF ag ST A A A,
qATEE WAE W% 9% W1 o, 4§
SIS 78 I WA § WG F
aTET & FA FIOEH HEGUA QAT |
gl qAWE M FER WG
AT FHA

fow @aa st top wwAdf
q @ ff, ¥ gEA T T T

‘gz A fE & il & a9 #, 0w

FF wEAT WX Q@ mEe
= ¥ ag sy 41 @ T fF awar
frm &1 2 7 QAT 7 faw w1 FI S
& qra T A F1 ¥ OF A I g
Jq A=ATY, G AT AT R |

w‘f wq3 fey (Ffuar) : oo
¥y, 9 g av |



S91 No-confidence

ot %o wo Al : Ww w Tw H
sl aEr g ? .. L ()

@ o ¥ wR i F Gue frd

2ar g wgr e a9 F QoA F w5 -

TMF 1w A AN, OF gEQ A
‘Y T I A AR owwA A
o, 97 ¥ w7 5 a9 F1IHY W
®Q, qE TAT I FY Y, qg I w7
2

AN FgUag g fF 2w &
w4 78 foray mees e §, e
mwag gt @ freft swifa
et &, 7z a0 ot & A7 Iw W@
waq W 2 7R wrfew # 9 & waE
PR F AT 0 QAW AEE F Ay
73 [T IR §

T AR AFEIAE AT THo
Qo aSIt X FY fF AR IW A gaw
g, TRIN F wFw q), TR & QY
“ag awmr At ¥ fag weER fmdeTe
¥ 1@ T aa F fag Wi
¢ & 9w &9 ot Fgfe ot f
or gy faar fear o gmF fog ot
gar fwdme g1 @ & Fg@
agar g ft we@l S @@
a1 SeE @, J@r ¥
ATV ¥ Wgr, AE I9e weed, A
g, qF W @ o9 A
¥ wfawEm® FT S A HIAT |
AMFrwFag AT IT T F Aw
¥ mrqa ¥ STEA v g, Aqw H
frdy @ g4 Wt I @ Ty I
g goifs vEd W A @wd Ty
qrIgamA T @
aFNY IE, gfea oW, &
Y @ &7 W, wfew gl
W ag W A & @7 & W Sgiaw
# srar § @ wgfae ot §, va¥
AMee W wfer @ @ A9

KARTIKA 11, 1888 (SAKA)

Motion 592

AT e ¥ W =
RE Mg a DY

st e W an ()
widw A ) |

awwfr o oW o ag
TAT T T Q@ F X T A=
¥ qrerr
17 brs.

st Wo Wo gt : Wl aF AwmzT
o g wfwe afedl 1 oware
g & Fg wreat g B 9w W oo
¥ A1 Y WY e g, Afww W few
¥ ww 7@ s ag At o7 §
¥ygmam A qrra szt g 5 @
FA TS WA FHr Fgfre i
FWT § A gz Frafae o 9w T
T w@ & 1 37 fr oA F ava
1 WY ga FrE A qfgwma Aqem
ag aa@ i fo wgy At # g9 ¥
sag § #YE qaEe Agt & 7 faw
fam & go & feam 5 for 97 %1
QF ATew g1 a3t & s F afew
¥ 7Y et fF ag wek e
R a1 7Y we § ag fr ug v A
¥ ¢ A Qswarw § aner v
% frelY e 1 303 & o

il v . ETET Aha
RS AT Ifw A

Y ®o Wo mAl : F Aty &
3 w51 5 @ A gg wew aiferan-
A & A A AR W A W
T g A FZT R AL AT Amgar |
% g wear § f5 ag i Y o
& fol e AT @ €1

# & ux ok arq gdt § A T
ag B Ot qwee qref 2, e fer
oft faddY @Y qF & 99 3 39 aww



593 No-confidence

[=® %o wo wwt]
a1 guda fear oS waw
qdt @ 3 A F@T WAL E ) Aq®
wr w31 T et | g e @ B
T W F A SgreT 4 Ay § 7w AR
WY SUTET G AT T AR |

w1 g ury wgET 9 e g

ot WiwT s ¥ o W9 &
AAT ATd FgN T FAT AN ZRAT |

ol wiew ;W9 E A
fRemT 1 o &Y W ¥ w aeen
I WY T A FE |

st W dow T w
WA Ay g5 A w6 |

waafe wRe - oo f
we F AT H FE OF AT F0 T
& A 3% D FEAT 2 AfaA AT A
FF S AT E

oY Wo Wo mAb ;¥ 7w @t
THG TG G FEN £ | TEAW AN
HET FT &

T¢ AFA qRT A5 FI R
& 78 1 AAtAaTIEY €

Y %o o mat & FE TAT AT
& ¥ W g | # g1 argar g fr s
»fY 4% F1 g7 AT A7AT F AT AANF
FUTFEN T AL A WA AAT 4T
WO 93 & 6 I AT w2 § 0
A F& aAA GE @ W A F@H
qEA & ST AW AT H IgA
aaia fear 21 .

Ferfaee odf, ez aEdt AR
AR 97 §9 F awEdi T #A7 F F
ST &1 dmrige fgar o &
qeat w1gaT § 99 @9 § f¥ 9@ a@

NOVEMBER 2, 1966

Motion 594

F FFTT FTHRT FHEA I O §
T | IR A9 FEg § N O
AT Ay @AY F o oIRA

Fafree it & graw § AR -
T odt ¥ qrew ¥ w@t gt @ fE
g 1 gy § 7 fadedy ofemn
T quTH AT T qHT AT 97 W
A § 1 & @ sgat g fw wiw
& uF T et @ S qwrw anf &
AT qurn faadi & At aet
2\ gw @ feY ag 1 wedEa
a1 IrEaT & a9 favawm G
FW | WX aET qrwerfas qEf
TN A 39 A AT gt F AW Y
@ aT i) wWA@ RN
s @t 2 fF St swEw
FUG F FIT ATOAAT FT TV
Fear g AU OF Avverfas qret
g1 ... mEwm

| oW A e ATt
AR qFEAl 93 J1g 3 FuAa ¥

awnafa AgET ;W ATz F JITH
Dfagar

ot wo o wat : IT T et ww
gregerfrs arEf 2 )

oY o wo mat (qremyT)
T JAGT KT AT F FE AAAHA
a7 griomtiz W OF

Wt wo 5o wwt : # gy Fr
T TE I AT F@T g 5 A1 AR
w37 f& wq "9 uw meaifas et
¢ 98 &1 & gwfory 57 @41 § 5%
T F sgreATA § 1 Fgia wwr fw
“wivw TWQR gRtfgy et TEE
ag T T FAA I ZAT fawar
e a9 S et f& saT



595 No-confidence
Motion

ATEATFEY F1 TwaTga | T 1 WX
FAY ATFANEY Y SreEEgT W2
oY wig fegai & faars 2 Qar
FE AT § &Y FT qg AATO Y
T f5 9@ ag argaT@r ¥ faars
IF FW@ § AR g FERTHET
FT FEAT FQ E

avmfy www W w T o
TR A s fepd F W s ft
gFw R & ww & faay gaawt
¥ | FUF 9T B AT Tl §

oY %o Wo WRY : § *7 w@T 91
fe =i & o oY et ¥ Y qwTw

st & S FT, qurw it & AWy

w1 O are @ gY 8 WK AW K wear
# FAY @ qHAT & A T W F
TATT FT | FTAH @ FHAY § |

ot fagdy ¥ fex@zefon & am
CHAIE AL CARE I Pl i EC
Y ITAR FTE , fearddy #Y 4=
FEEARITAIM & wer7 femdae-
frq wTaw #wTAT AR 20 F oA
g1 aredt § 5 ma 0w Avw A
F gEedl F F1H FH F AQW WY
fed WX @ AT AT IT R
Aar St fr ferdedfmn aft ok
Wnifee awwT & Twdy =@
aeAm.d ) W Fgfer o@f &
AT & A w7 dg dd ordf F o
§ g fewdedfor 1 @ s@ ¢
zw fax fr ag fagro: fesdedfog
¥ fawars ®@ & | I w9d
Ao ¥ £1E A amd Tl w4 o
¥ a7 yarforg #7 a5 fr #wdw faw
g ¥ femda<forr Y av6 91 W & )
Fham Az dsgara g fs
wg § QY ordt & gw 2w H Ay
femdet @Y wwm w3 @@t 3 AR
AT #Y AT T AwAT 1 A
F WY FY T FTOFEY & ) W AN

KARTIKA 11, 1888 (SAKA) B.A. Comm. Report 596

F fogr ag U famr grm o fin fadndy
et A sfefeedfy ofemi &
T AAGT AT | WA IT AT AT
g geiT @ 7w aw §F fau gt
Y arq el | Ffew AN JI mrE
W a1a €7 ot @y & fr oag faw
IT qifeRt ¥ e F Ay arer A Y

1 Wl & gy X FgAr
argar § 5 gw swama St & faw
qA WA A A F fag war w7
are AT § faiet arfeal @Y @
¥ A ol aw e @ gl
YA g ¥ wwr wewr g
fo wa T WY s w0

wafe TR 0§ wze 7
adAT FeqT ¥ el ¥ 5 @@
TAT qEEAQ qATA AT KRN WPAT
2 ag aza Afaw aw & A
#q AM AFLEAT FI & T A GAA
T oaTg A1 AN WEA AA AT AERS
1 ax 3w dm § Al O
EEABE A 1 O C U 1
qeeqt ¥ & ag wgw gAd v @A
F1 gA W Jq IT AV GATAT g1 A9

ag g |
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BUSINESS ADVISORY COMMITTEE
FIrriETH  REPORT

The Minister of State in the Depart-
ments of Parliamentary Affairs and
Cemmunications ¢Shri Jaganatha
Rao): I beg to present the Fiftieth
Report of the Business Advisory
Committee.





